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PCB/RO (MNG)/NGT (PB)/OA.No. 307/2023-24/} A\ Date: \"‘i\\"ﬂr\ Q083

To,

The Member Secretary

Karnataka State Pollution Control Board
#49, Parisara Bhavana

Church Street, Bengaluru-01

Through: Law Officer-Legal Cell, KSPCB
Sir,
Sub: Submission of Action Plan in the matter pertaining to NGT Suo-Moto case vide OA No.
307/2022 with respect to Joint Committee Report submitted to NGT-Reg.

Ref: The Hon’ble National Green Tribunal, Principal Bench, New Delhi Order dated:
21.11.2022 in respect of OA No0.307/2022

dkk

With respect to above subject and reference, please find herewith the enclosed action plan
submitted by the concerned agencies as per the recommendation of Joint Committee Report
submitted to NGT. In the matter pertaining to Hon’ble NGT case (suo-moto) vide OA No.
307/2022. The soft copy of the PDF of the report along with annexures is mailed for onward
submission to Hon’ble NGT.

Thanking you,

.
ENVIRONMENTAL OFFICER,
Encl: As above KSPCB, Mangaluru

“SRAF wed DOR, JoXTS TR IR Avoid use of Plastics - Be "Eco" Friendly
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1 Preamble

Hon’ble NGT, Principal Bench, New Delhi has taken Suo moto case based on the “News
item published in “The Hindu” dated 26.04.2022 titled “Flow of industrial effluents into
Phalguni river results in fish kill”. While issuing an Order vide order dated 29.04.2022,
Hon’ble NGT has constituted a committee comprising of MOEF & CC and CPCB
Bengaluru, State PCB, Director, Fisheries, Karnataka and District Magistrate,
Dakshina Kannada District. The State PCB will be the nodal agency for coordination
and compliance. Hon’ble NGT has directed the committee to undertake field survey
to ascertain the causes of the incident and suggest remedial measures.

In compliance to the Hon’ble NGT order dated 26-04-2022, MOEF&CC and CPCB
Bengaluru, State PCB, the Director, Fisheries, Karnataka and District Magistrate,
Dakshina Kannada District. The State PCB will be the nodal agency for coordination
and compliance. In compliance to Hon’ble NGT order dated 29-04-2022, the
committee submitted the report on 11.10.2022 to Hon’ble NGT and same was considered
during the hearing on 21-11-2022. The NGT Order dated 29.04.2022 is attached as
Annexure-1.

2 Composition of the committee

In compliance to the Hon’ble NGT order, committee comprising of following members
was constituted:

SI. No | Name & Designation Details
1 The District Magistrate, Dakshina Kannada District Chairman
2 Senior Officer/Scientist, Regional Office, Member

Ministry of Environment, Forest & Climate Change, South
Zone Office, E-3/240, Kendriya Sadan, 4t Floor, E & F Wings
17th Main Road, 2 Block, Koramangala, Bengaluru -560
034

3 The Regional Director, Central Pollution Control Board, | Member
Nisarga Bhavan, Basaveshwara Nagar, Bengaluru-560010

4 The Director, Department of Fisheries, Karnataka Member

5 The Zonal Senior Environmental Officer, Member
Karnataka State Pollution Control Board, Mangaluru

6 Environmental Officer, KSPCB, Mangaluru Member
Convenor

3 Submission of Joint Committee report, dated 11.10.2022;

In pursuance to the above, the joint committee has submitted its report on
11.10.2022, after carrying out visit to the site, collecting water samples and
obtaining analysis report of the water samples, concluding that pollution of
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water is being caused by the discharge of industrial effluent and sewage
from the City Municipal Corporation.

4 Hon’ble NGT Orders dated 21-11-2022

After submissions of report by the committee, the Hon’ble NGT vide order dated
21.11.2022 has directed as follows:

“Thus, there is immediate need for remedial action for protection of environment. The joint
Committee already constituted, with addition of nominee of NCSCM and NIO, Goa, may
prepare an action plan in light of its report and above observations within one month. It
will be at liberty to co-opt any other Expert/Institution and interact with the stake
holders. The action plan may include immediate stopping of sources of pollution and fixing
accountability of the industries, Mangalore Municipal Corporation and KIADB for past
violations. The action plan may be executed within one month thereafter.

An action taken report may specify the gap in sewage generation in the catchment and its
treatment, latest compliance status by the violators and remedial measures taken, if any,
as on 31.01.2023. The report may be filed before this Tribunal by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the
form of Image PDF on or before 15.02.2023. A copy of the action taken report may be
placed on the website of the State PCB with intimation to the violators by email that, if
they wish to respond to the report before this Tribunal, they may do so within two weeks
there after by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF.”

Copy of the Hon’ble NGT order dated: 21.11.2022 is placed as Annexure-2.

5 Scope of the Present Committee:

The committee constituted by the Hon’ble NGT vide order dated 21.11.2022 is vested
with the following scope:

* To prepare an action plan including remedial measures for the protection of
environment.

* Action plan to include immediate stopping of sources of pollution and fixing
accountability of the industries, Mangalore Municipal Corporation.

* An action taken report may specify the gap in sewage generation in
the catchment and its treatment, latest compliance status by the violators and
remedial measures taken, if any, as on 31.01.2023

6 Meeting of the Committee:

The committee convened a meeting through online on 16.12.2022 and devised an action
plan to comply with the Hon’ble NGT order.
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7 Action plan w.r.t addressing the sewage Management issues

The joint committee in its report dated 11.10.2022 submitted to Hon’ble
NGT had observed that, the entry of domestic sewage all along
the river is discharged through Storm Water Drains drom Mangaluru City
Corporation area, Baikampady Industrial area and MSEZ RR Colony, Angaragundy
and Kudumburu village , Bajpe Town Panchayat and Jokatte Village Panchayat. This
needs to be urgent attention by the concerned ULBs and Panchayat. The
committee first ascertained the gap in sewage generation and treatment
capacity. The current status is as follows:
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As per The Hon’ble NGT, an action taken report on the same may specify
the gap in sewage generation within the catchment area and its
treatment, latest compliance status by the violators and remedial
measures taken, if any, as on 31.01.2023 shall be submitted and this
action taken report has to be placed on the website of the State PCB with
intimation to the violators by email that if they wish to respond to the report
before this Tribunal,
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ACTION PAN/ACTION TAKEN IN COMPLIANCE TO THE NGT ORDER
DATED:21.11.2022
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SLLN | Direction/Observations of | Responsible Remarks

o Hon’ble NGT Department /Authority

1 Entry of domestic Mangaluru City | The details of Number of Wards Covered, total Pollution, total Sewage
sewage all along the Corporation (MCC) generation, Wet Well Capacity etc. related to Phalguni River catchment area are
river through Storm submitted as below;

Water Drain from the
South bank of the river
through missing links of
uGgD

SI.No | Particulars Details

1 Total Area ===

2 Wards covered 12 to 36,40 to 47 and 56

3 Estimated Population (2026) 3,70,816

4 Total area covered under UGD 50%

5 Estimated sewage generation 40.04 MLD

6 Wet well capacity 52.25 MLD

7 Pump Capacity 35MLD

8 Sewage taken into the STP for 25 MLD
treatment

9 Treatment Gap 15.04 MLD

The details of the existing STP :-
Under KUDCEM project sewage treatment system was designed for ultimate
population during the year 2026 with over all treatment capacity of 88.75 MLD.

Under KUDCEMP, 4 STPs are constructed. Out of these two STPs are related with
the sewage generated in the Phalguni River Catchment area and details are
submitted as follows;

SILN | STP Location Capacity Technology Location

0. in MLD

1 STP at Kavoor 43.5 Extended aeration | Lat:12.915591°
followed by | Long:74.853707°

10
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tertiary treatment
system

STP at 8.75 Extended aeration | Lat:12.925126°
Pachanady followed by the | Long:74.884412°
tertiary treatment
System

,:‘E:{'IGDS Map Camera g ue ICEGDS Map Camera
Moodushedde, Karnataka, India | y $ taka, India

andhl Nagar, Kavoor,

M GMT +05:30

Outlet point of Pacchand ly STP . ' STP at Kavoor

Utilization Gap of STPs
SLLNo | Location of STP Design Operational Gap in utilization
Capacity | Capacity in
in MLD MLD
1 STP at Kavoor 43.5 21 22.5
STP at Pacchanady | 8.75 4.0 4.75
Total 52.25 25 27.25

Long term measures:

Proposed to construct new UGD network in un-sewered area

Replacement of old lines, installation of additional pump and increasing the
capacity of existing Wet well, so as to transport the sewage from wet well to
STP.

11




Action Plan in the matter of OA 307/2022 (PB)

101

e Augmenting the capacity of STP, so as to treat the total sewage with the time
line for implementation from One Month to Twenty-Four Months.
Detailed Action Plan submitted by the Mangaluru City Corporation is
attached as Annexure-3
Underground drainage | KIADB and Mangaluru SI.No | Particulars Details
(UGD) facility with terminal | City Corporation || 1 Total Area 9.46 Sq, Km
Sewage Treatment Plant | (MCC) 2 Total area covered under UGD NIL
(STP) in  Baikampady 3 Total Houses Industrial Plots 506
industrial area to Take care 4 Total Industrial Plots allotted 506
of sewage /sullage discharge 5 Total Commercial Establishments 12
from Godown, commercial 6 Total Housing Units 80
establishments, hotels and 7 Total floating population 10,000.00 (AVG)
some small industries, 8 Estimated Sewage generation 6 MLD
Labour quarter’s /sheds 9 Sewage taken into the STP -Nil-
-etc. 10 Treatment Gap 100 %
Action plan
SI. | Ward Identified Gap | Action Fund | Scheme | Time
No | Number plan Limit
1 10 Baikampady Line 40 Cr NA 18
Industrial Area | estimate months
15 Kms prepared
network,
Construction of
1 Wet Well &
3MLD capacity
STP

12
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The estimation of quantity of Sewage generation and cost of UGD and STP
construction submitted by the Mangaluru City Corporation is attached as
Annexure-3 a

Initiate action for | Mangaluru City | | SL.No. | Particulars Details
treatment and disposal of | Corporation (MCC) 1 Total Area 8.49 Sq Km
sewage generated from the 2 Total wards covered 8,9&10
area around the Baggundi 3 Total Population MSEZ RR Colony -3000
lake such as, MSEZ RR Angaragundi, Kudumbur
colony, Angaragundi, Villages - 7126
Kudumbur Villages 4 Total area covered under 0%
UGD
5 Estimated sewage generation MSEZ RR Colony i.e. 0.32 MLD
Angaragundi & Kudumburu
Village(0.85MLD)
Total-1.17 MLD
8 Wet well capacity 0 MLD
9 Sewage taken into the STP 0 MLD
10 Treatment Gap 1.17MLD
11 Proposed STP capacity 1.5MLD
Action Plan
SI. | Ward Identified Gap | Action Fund | Scheme Time
No | Number plan Limit
1 8&9 MSEZR &R Work GOK | KIUWMIP 24
Colony - awarded months
Construction | for  the
of 2 Wet-well | constructi

13
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& 1.5 MLD on of

STP 1.5MLD
STP
2 10 (Wet | Uncovered DPR 1852 | NA 24
well areas in the prepared | Lakhs months

zone 12 | ward at

A of | Angaragundi
Angarag | & Kudumburu
undi and | 4 Kms & 2
12B  of | Wet wells
Kudumb
uru)

e Detailed Project Report for providing Sewerage System to Angaragundi and

Kudumburu Residential Areas prepared for an amount of 1852 Lakhs.

e MCC has appointed a consultant through KUIDFC for the preparation of DPR
and DPR for the construction of 2 wet wells is finalized and submitted to the
Government for obtaining necessary approval. For construction of wet- wells
the lands are identified.

e A Sewage Treatment Plant o capacity 1.5MLD (SBR Type) was awarded on
16.02.2023 and the construction work is under progress.

Proposed land details

SLNo | Location Purpose | Survey Extent Status
of Land | No./Village | (in
required acres)
1 Angaragund | Wet well | Sy.No.-39 0.20 Govt. Land KIADB
y land identified
(land to be
reserved)

14
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Kudumburu

Wet well

Sy.No-
25/1A1A1

and Sy.No.-
90

0.09

Govt.Land (land to
be reserved)

Wet well Construction site

Detailed Action Plan submitted by the Mangaluru City Corporation is

15
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attached as Annexure-4

Treatment and disposal of | Town Panchayath, Bajpe | The Action Plan Includes;

sewage generated in the e For providing Fecal Sludge and Septage Management (FSSM) system
area near airport and e For Interception & Diversion (1&D) works
Bajpe e For Providing UGD system to Bajpe town with terminal STP of capacity 2
MLD, with Total estimated Cost of Rs. 1929.25 lakh. The details are submitte
as below;
Total area of the town 19.92 Sgkm
Total wards 19
Total population of the town as pe 18,507 (Bajpe - 9701, Malavooru -
2011 census 3468, Kenjaru - 5338)
Estimated Sewage generation 1.64 MLD
Under Ground Drainage system Bajpe town is not covered by Under
Ground Drainage system
Gap No treatment and disposal system
Present treatment system At present, the town has partial

individual Septic tank and Soak Pit for
houses to dispose the sewage.

Gaps identified At several places the generated sewage
(either grey or black) is discharged
directly into the drains by hotels,
restaurants, apartments, marriage hall,
lodges, households etc., and further it
reaches nala and finally joins to

16
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Gurupura river.

Overall Action Plan of Town Panchayath, Bajpe

SL.LNo

Action Plan

Estimate Cost

Scheme under | Time line
which the
fund raised

system to Bajpe
town with terminal
STP of capacity 20
MLD

1 For providing FSSM | Rs. 456.25 lakh
system

2 For 1&D works Rs. 1473.00 lakh

3 For Providing UGD | 11613.00

DPR yet to be | No time
prepared line is
given

Total

Rs. 1929.25
lakh

KUWS & D Board Division Mangaluru has prepared the proposal and
submitted to the Town Panchayath Bajpe. (Copy attached as Annexure-5).
The detailed Project report is yet to prepare.

Treatment and disposal of
sewage generated in the
area near Jokatte village

Village Name 62 Tokuru
Total Population as per 2011 7433
census

Present population (17 % 8697
Decadal Growth)

Total Household 1900
Estimated Sewage Generation 0.94 MLD

17
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Treatment and Disposal of eEach house has Septic
sewage tank for disposal of
Black water and is
disposed through the

cess pool tanker once it
is filled.
eNo facility to manage

the grey water. The
same is being
discharged into the

storm water

Proposed Action Plan includes;

1. Construction of Septic tank and Soak Pit

As per Government direction, awareness has been created to provide two
chambered system consisting of Septic tank and Soak Pit and the same is being
circulated among the General public. Under the Swachh Bharath Mission
(Rural)-Level 2, a detailed project report is prepared for the Community level
Soak Pits at Different habitation in the village Panchayat limit and is being
approved. The proposed project costs is about 51.3014 Lakh and is under tender
process.

Detailed Action plan Submitted is attached as Annexure-6

There is no proper Solid

waste collection
mechanism in the
Baikampady industrial
Area. The Construction

debris (C and D waste) and

KIADB and Mangaluru
City Corporation
(MCC)

Action taken by the Jokatte Village Panchayath

Dry and wet waste is being collected separately and the wet waste is being
processed at Waste Management Complex (Swacch Sankeerna) for the
production of compost and dry waste is being stored for final disposal.
Quantity of compost generated and details of its utilization.

e Waste Management Complex is already constructed and is used for the

18
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solid waste including
plastic waste are being
dumped everywhere across
the industrial area
including the bank of the
backwater of Gurupura
River.

processing of wet waste and for storing of collected dry waste.

gl : & .f" -!
Swaccha Sankeerna (Dry waste Collection centre

Action taken by the MCC

The MCC has deployed 2 Door to Door Waste collection tippers of capacity

1.5 ton and 1 ton each respectively (with Vehicle Nos. KA 19 AB 5623 and KA
19 A 7690) for collection of domestic solid waste from Baikampady

Industrial Area. These vehicles make 2 trips/day for collection of solid

waste and cover the entire industrial area.

19
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Three major solid waste/ C & D waste illegal dump sites were identified in
the industrial area for disposal, which are as follows;

1. Industrial area at Jokatte Road
2. River bank at Kuluru Bridge
3. Along the Road within the industrial area in parallel to Kudumburu

20
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Hole.(ODC Road)

The Following action plan is being submitted to prevent the illegal dumping of
solid waste in the above area;

1 Action plan | Fund | Scheme T_l m-e Remarks
No Limit
1 Fencing all | Gene | MCC shall | 10 1. Works at Jokatte
along the | ral seek months | Road cannot be
identified Fund | funding taken up as it is
area S from CSR outside the MCC
component limits.
of different 2. Fencing of river
industries. bank at Kuluru

Bridge shall be
taken up, after
obtaining

necessary

permission  from
the Port Authority.
3.. Development of
Green Belt / Urban
Forest is being

considered for
fencing.

3. Any
development /

21
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construction
activity within the
Baikampady
Industrial Area
shall be taken up in
coordination with
the KIADB.

Installing SBM | IEC 6 MCC has already

CCTV to months | installed 18 nos. of

monitor at solar powered

Strategic CCTV Cameras

locations (which can Dbe
relocated) at
different strategic
locations  across
the city.

Installing and | SFC - 1 year DPR is under

commencing | & completion stage.

the operation | Gene The project shall

of the C&D |ral be implemented

waste Fund immediately after

processing S the tender s

unit at awarded.

already

identified

C&D  waste

site
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4 Awareness to | SBM | - NA
people Fund
through s &
paper Gene
notification ral
Fund
S

MCC has Dbeen

publishing
notifications
regarding
awareness on
segregation of

waste for general
public

Installation of CCTV camera at ODC Road

Detailed Action plan and Action taken report submitted is attached as

Annexure-7

Action Plan to Check illegal
discharging of sewage through
tankers dumping/discharging
indirectly in to rivers

Mangaluru
Corporation (MCC)

City

SLLNo | Action plan

Time Limit give
specific timelines

1 Installation of GPS tracking to all the cess 6 months
pool vehicles
2 Geo co-ordinations of route 6 months

23
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3 Implementing the manifest system to 1 year
track the collection and transportation of

sewage from generation of disposal point

4 And Bar code system will be developed to
all those tankers involved in the sewage
collection

1 year

All the cess poll vehicles will be informed to implement the GPS tracking
system as mentioned above within 6 months and along with bar code
system within 1 year time line.

Detailed Action plan submitted is attached as Annexure-7a

Minor Irrigation Department
who is the in charge of
protecting the river boundaries
shall initiate steps to conduct
the a comprehensive survey on
river encroachment along with
the other line departments such

as Revenue, CRZ, MCC and
corresponding  Town/Grama
Panchayat and take

appropriate action against the
encroachers.

Minor Irrigation

The Executive Engineer, Minor irrigation and Ground water
Development Section, Mangaluru has submitted the compliance report
vide letter Dated:18.05.2023 and stated that,
To conduct the comprehensive survey on river encroachment, the work
is assigned to the survey team of National Institute of Technology,
Karnataka (Suratkal) which involves following steps:

e Historical Analysis of River Boundary using GIS

e Geo-referencing

e Data Digitization

e (Change detection

e Analysis and Interpretation

e Visualization
The Work will be completed within 45 days and after obtaining the finding,
the exact quantum of river encroachment will be assessed and the
concerned competent authority will be initiated to take appropriate action
on the encroachers.

24
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The letter with detailed report is attached as Annexure-8

Submit compliance to
conditions imposed
during clearance of
Maravooru vented dam
with respect to the

minimum flow to Down
of the
during summer season.

stream dam

Zilla Panchayat, PRED,
Mangalore

The Executive engineer, Rural Drinking Water Supply and Sanitation Cell,
Dakshina Kannada District has submitted the letter dated:17.04.2023 stating
that, No CRZ Clearance has been obtained from the Coastal Regulation
Authority for the construction of the Maravooru Vented dam.

The Copy of the letter is attached as Annexure-9

Ensuring Zero Liquid KSPCB There are 11 major effluent generating industries are operating in the
Discharge in all the Baikampady Industrial area. Out of which 8 industries have provided Zero
industries and Liquid Discharge facility by installing the ETP followed by RO system and
establishment of ETP in recycling /reusing the treated water completely within their premises.
all small-scale
industries irrespective The Action has been initiated on remaining 3 non-complying industries, wherein
of effluent quantity Closure order has been issued to 02 industry, and Notice of Proposed Direction
(NPD) has been issued to 01 industry.
Further, for violation of the consent condition and discharge of effluent Closure
direction was recommended for 01 industry.
The Details of status of ZLD in major effluent generating industries are as
Annexure-10
Initiation of action against | KSPCB The Board has initiated the action against the violating industries mentioned in

the
industries
habituated to discharge into
storm water drains

non-complying

which are

the NGT Order

There are 8 violating industries identified in the Joint Committee report and the
Board has initiated the action against these industries and report has been
submitted to the Head office with the following recommendations;
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e Issue of Closure direction along with imposition of Environmental
Compensation and seeking authorization for filing the Criminal Case for
violation- 03 industries.

e Recommended for Closure direction along with imposition of Environmental
Compensation and seeking authorization for filing the Criminal Case for
violation- 02 industries.

e Issue of Notice of proposed direction along with imposition of
Environmental Compensation-01 industry

e Issue of Show Cause Notice- 01 industry.

e Recommended for levying the Environmental Compensation for 01
industry.

Consolidated table specifying the industry name, violation and action
taken is attached as Annexure-10

Further,

The Environmental Compensation is calculated as per the NGT directions in the
matter of OA No. 593/2017 for levying the Compensation on Mangaluru City
Corporation and Karnataka Industrial Developmental Board for discharging
untreated Sewage into the river and is as follows:

e EC for Mangaluru City Corporation (MCC) -2495.81 Lakhs
e EC for Karnataka Industrial Areas Development Board (KIADB)-739.5
Lakhs

The letter forwarded to Board Office with a recommendation to levy the EC is
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attached as Annexure-11 & 12

KSPCB to take up
strengthening of its
laboratory at Mangaluru,
adequate man power to be
deployed and upgrade the
laboratory with advanced
equipments.”

KSPCB

The KSPCB has taken up strengthening the Regional Laboratory located at
Mangaluru with procurement of new additional equipment to upgrade the
existing laboratory with total budget cost of Rs. 58,15,731/-.

The details of the equipment purchased with quantity and cost is attached
as Annexure-13
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Conclusions and Recommendations of the Joint Committee:

After going through the details of the Action plan/Acton taken report of the concerned
departments in compliance to the Hon’ble NGT order dated:21.11.2022, the committee
has made the following observations,

e Action plan for Establishment of Sewage Treatment Plant for Baikampady
Industrial area.

The NGT in its order dated 21.11.2022 has directed the Mangaluru City Corporation and
KIADB to initiate the action to construct a proper UGD system with terminal sewage
treatment plant for treating the sewage generated in the Baikampady Industrial Area.

In this regard, the Mangaluru City Corporation (MCC) has submitted the estimated
quantity of sewage and cost of the proposal for the establishment of Common STP at
Baikampady Industrial area. However, vide its letter dated 02.05.2023, the authorities
MCC have informed that, KIADB has to prepare the DPR and action plan for
establishment of Common STP at Baikampady Industrial area (Copy of the letter is
enclosed as Annexure-14).

However, the KIADB in its letter vide No: KIADB/MNG/Tech/EE/MUDA/1394/2022-23,
Date:08.12.2022 & 14.02.2023 has requested the Commissioner, Mangaluru City
Corporation for submission of proposal for providing UGD network & STP for
Baikampady Industrial area. (Copy of the letter is enclosed as Annexure-15 & 16).

Thus, both the responsible agencies till date, have not submitted any time bound
action plan/proposal with respect to providing UGD with terminal STP in the
Baikampady Industrial area and also, there is no clarity among the agencies
regarding the responsibility of preparing action plan/construction of STP in
Baikampady industrial area either by MCC or by KIADB.

Hence, the committee is of the opinion that, the Hon’ble NGT has to give clear directions
to KIADB for providing UGD and for construction of STP in Baikampady Industrial Area,
as the agency is responsible for the development and maintenance of the basic
infrastructure of the Industrial area.

Further, in compliance to the Hon’ble Supreme Court order dated:22.02.2017 with
respect to the Writ Petition 375/2012, KSPCB has issued the directions to the KIADB
authorities for establishment of Common Effluent Treatment Plant (CETP) at all
Industrial area/estate developed by KIADB on 27.08.2019 (Copy of the Board letter
are enclosed as Annexure-17).

¢ Timeline for the completion of the given Action Plan:

The committee is of opinion that, the action plan to address the entry of sewage into the
Gurupura River submitted by the Mangaluru City Corporation, Town Panchayat, Bajpe
and Jokatte Grama Panchayat lacks the time bound commitment with respect to its
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implementation. All projects are in planning stage and there is no time bound
commitment for the approval of DPR from the concerned authority, details of fund
earmarked and release, commencement of the project and completion of the same.

There are also issues like land acquisition (if required) for construction of Under
Ground Drainage (UGD) System and terminal Sewage Treatment Plants (STPs) and the
time line for the commencement and completion of the project.

As per the meeting proceedings held at Zilla panchayat, Dakshina Kannada District on
02.05.2023, it is opined by the concerned departments, that implementation of the
submitted action plan needs to undergo an elaborate process such as identifying the
land for Purchase /acquisition of land with detailed Survey to be undertaken,
preparation of DPR, approval of DPR and fund release from the concerned
Department/Government. Hence, at this junction, only time period required for the
execution along with action plan for implementation may be given, however, the exact
timeline can be specified only after the tendering process and release of fund to the
specific projects by the Concerned Heads of Department /Government (Copy of the
proceedings are enclosed as Annnexure-18).

Hence, committee is of opinion that a direction may be issued to the Government
for the immediate release of fund for the implementation of the action plan
submitted by the Concerned authorities.

¢ Construction of C&D waste processing plant;

The Joint committee in its report has majorly observed that there is no proper collection
mechanism for the Construction and Demolition (C&D) waste in the jurisdiction of
Mangaluru City Corporation (MCC) resulting the illegal dumping of such waste in the
Baikampady industrial area /other parts of the city and encroachment of CRZ area and
river beds. There is also pollution of water body due to illegal dumping of solid waste.

The authorities of MCC have failed to establish the C&D waste processing facility even
after identification of site for the said purpose in the year 2020. The failure to start the
collection and processing of C&D waste from the MCC has resulted in the illegal
dumping of waste in the area and there are no concrete steps taken from the Authorities
to address the problem.

e Immediate action to be taken;

Apart from the implementation of the action plan, the committee recommends the
following short- term measures by the respective local bodies (MCC, TMC Bajpe and
Jokatte Grama Panchayat), KIADB and KSPCB in order to protect the Gurupura river
from pollution.

e Drains in this industrial area are filled with different kinds of wastes, to name
few; plastic packaging materials, the thermocol, plastic bottles, dead branches of
tree, dead leaves, rags etc. Hence, Mangaluru City Corporation/KIADB shall
install steel mesh/screens at intermediate places along the drains to check the
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entry of solid waste (Especially Suspended Solids/Floating materials) into the
river and deploy dedicated persons to clean it regularly.

e Further, there are illegal dumps of C & D waste and other types of solid waste on
either side of its roads in Baikampady Industrial Area. Therefore, as a onetime
measure, a clean-up drive shall be undertaken by KIADB in co-ordination with
MCC to remove all the solid waste and Construction/demolition waste
accumulated on road sides of the Baikampady Industrial area.

e The Jokatte Panchayat and TMC Bajpe too shall install steel mesh/screens/trash
booms at intermediate places of nala to check the entry of solid waste into the
river and deploy the dedicated persons to clean it regularly.

e The TMC, Bajpe shall come out with their solid waste management plan in their
jurisdiction

e Jokatte Grama Panchayat shall install CCTV cameras in their jurisdiction where
the solid waste and Construction & demolition wastes are being illegally
dumped, especially at the junction of the Baikampady Industrial area.

e The KSPCB shall direct all industries to dispose the sewage (where ever there are
no STP for the treatment of Sewage generated from industries) through
Corporation authorized cess pool tankers only and MCC has to ensure that the
tankers are disposing the same to Sewage Treatment Plant directly and not into
the wet wells.

e The KSPCB shall monitor the industries and shall ensure that all water significant
industries adopt the practice of zero liquid discharge to conserve the water
resource and the treated water shall be recycled /reused within the industry.

e The KIADB shall ensure that no accommodation for the workers is facilitated in
the designated industrial plots meant for industrial activities and initiate the
action to vacate all such plots/industrial sheds which are being used to
accommodate the labourers illegally. These accommodations have canteen
facilities within them, at present, sewage and sullage from these quarters are
being discharged directly in to drains without any treatment

e The Coastal Zone Management Authority (CZMA) shall take up the survey of CRZ
area and initiate action on illegal encroachment of the Backwater Creek and
Mangrove plantation in the Baikampady and surrounding area.

e The Panchayath Rural Water Supply and Sanitation department, Zilla Panchayat
shall ensure minimum ecological flow in the downstream of the Marvooru
vented dam during summer season. This will help the propagation of aquatic bio
diversity in the river.

e There should be mechanism for regular cleaning of storm water drains within
the industrial area. The same may be implemented by KIADB through Industrial
Association.

e The entire Baikampady Industrial Area shall be provided with Fencing (barbed
wire/any other material) with suitable watch & ward system, to check the
indiscriminate disposal of Plastic Carry bags filled with Municipal solid Waste by
workers of industrial area.

e Separate Parking area shall be developed either by KIADB or by New Mangalore
Port Authority(NMPA) for parking heavy trucks at the entrance of the industrial
area to prevent indiscriminate parking within the Baikampady industrial area
and to avoid dust pollution from their movement.
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¢ Individual industries shall take responsibility of maintaining good housekeeping
within and outside their industries to improve the overall aesthetic of the
industrial area.

o %/
Deputy Commissioner and District Magistrate
Dakshina Kannada District
Chairman of the Joint Committee

Dr Prabhu S,, Scientist D
Nominated by Regional Office, MoOEF&CC,
Bengaluru,
Member

Sri. R.A. Sreepada
Senior Principal Scientist
CSIR-National Institute of Oceanography(NIO)
Dauna Paula, Goa
Member

Dr. Harish Kumar, Deputy Director
Nominated by the Director
Department of Fisheries, Bengaluru
Member

Smt. Mahima.T., Scientist
Nominated by Regional Director CPCB
Bengaluru,
Member

Dr. Robin R.S.
Scientist,
NCSCM MoEF, Govt. Of India,
Anna University Campus, Chennai
Member

¥

Smt. Vijaya Hegde
Senior Environmental Officer
Zonal Office, KSPCB, Member
Member

ental Officer, KSPCB, Mangaluru
Member Convenor
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ANNEXURE -1

Item No. 16 (Court No. 1)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 307/2022
In re : News item published in The Hindu dated 26.04.2022 titled “Flow
of industrial effluents into Phalguni results in fish kill”

Date of hearing: 29.04.2022

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER

ORDER
1 .‘The matter has been put up in the light of captioned media report
to the; effect that hundreds of fishes were found dead and floating in
Phalguni (Gurupura) river, downstream the Malavoor vented dam,
following the flow of industrial and domestic effluent into the river. The
administration has remained mute to the happening. The photographs in
the media report suggest that color of the River has turned black due to
the effluents released by the industries in Baikampady industrial area in

Mangalore, Dakshina Kannada, Karnataka.

2 We have considered the matter. Prima facie, it appears that
untreated effluents are being discharged in the river in question by the
industries in the area, without any regulation by the concerned statutory
authorities in violation of the Water (Prevention and Control of Pollution)

Act; 1974
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3. Accordingly, it appears to be necessary to ascertain facts and
ensure remedial action for enforcement of Rule of Law, protection of
environment and bio-diversity. The stretch of Phalguni river may be
treated as polluted river stretch for formulation and execution of
restoration plan, defining timelines and budgetary backup. Field survey
be conducted to identify, sewage and industrial effluent entering into the
said river. Target for restoration of water quality is required to be at level

of Class B of Primary Water Quality Criteria.

i We constitute a five-member joint Committee comprising of the
Regional Officers of MoEF&CC and CPCB Bengaluru, State PCB,
Director, Fisheries, Karnataka and District Magistrate, Dakshina
Kannada District. The State PCB will be the nodal agency for
coordinat'ion and compliance. The Committee may meet within two weeks
and undertake visit to the site. It will be open to members of the
Committee to participate online except for site visit. The Committee may
interact with the stakeholders, ascertain the cause of the incident and
suggest remedial measures. If polluters are identified, they may be put
to notice so that they can file their response, if any, before this Tribunal.
Based on the observations during the proceedings of the Committee, the
statutory regulators may take remedial action, following due process of
law. A factual and action taken report may be filed within two months by
e-mail at Judicial-ngt@gov.in preferably in the form of searchable PDF/
OCR Support PDF and not in the form of Image PDF with a copy to the

identified polluters for their response,
List for further consideration on 01.08.2022.

A copy of this order be forwarded to the Regional Officers of

MoEF&CC and CPCB Bengaluru, State PCB, Director, Fisheries,

35



125

Karnataka and District Magistrate, Dakshina Kannada District by email

for compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

Prof. A. Senthil Vel, EM
April 29, 2022
Original Application No. 307/2022
AB
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ANNEXURE-2

Item Nos. 04805 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 307 /2022
(With report dated 11.10.2022)

In re: News item published in The Hindu dated 26.04.2022 titled “Flow
of industrial effluents into Phalguni results in fish kill”

WITH ;
Original Application No. 572/2022
-p—-—»_.__,__———'-"‘/"-
Anil Kumar Sastry Applicant
Versus
State of Karnataka Respondent

Date of hearing: 21.11.2022

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Respondent: Mr. Mukesh Kumar, Advocate for KSPCB
ORDER
I The matter has been put up in the light of captioned media report

to the effect that hundreds of fish were found dead and floating in
Phalguni (Gurupura) river, downstream the Malavoor vented dam,
following flow of industrial and domestic effluent into the river. The
administration has remained mute to the happening. The photographs in

the media report suggest that color of the river has turned black due to
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the effluents released by the industries in Baikampady industrial area in

Mangalore, Dakshina Kannada, Karnataka.

18 Vide order dated 29.04.2022, the Tribunal constituted a five-
member joint Committee comprising of Regional Officers of MoEF&CC
and CPCB, Bengaluru, State PCB, Director, Fisheries, Karnataka and
District Magistrate, Dakshina Kannada District to undertake site visit,
ascertain factual position and furnish a report to this Tribunal. It was
further directed that identified polluters may be put to notice of these

proceedings so that they can file their response, if any.
3. The operative part of the order is reproduced below:-

“2. . We have considered the matter. Prima facie, it appears that
untreated effluents are being discharged in the river in question by
the industries in the area, without any regulation by the concerned
statutory authorities in violation of the Water (Prevention and Control
of Pollution) Act, 1974.

3, Accordingly, it appears to be necessary to ascertain facts and
ensure remedial action for enforcement of Rule of Law, protection of
environment and bio-diversity. The stretch of Phalguniriver may be
treated as polluted river stretch for formulation and execution of
restoration plan, defining timelines and budgetary backup. Field
survey be conducted to identify sewage and industrial effluent
entering into the said river. Target for restoration of water quality is
required to be at level of Class B of Primary Water Quality Criteria.

4. We constitute a five-member joint Committee comprising of the
Regional Officers of MoEF&CC and CPCB Bengaluru, State PCB,
Director, Fisheries, Karnataka and District Magistrate, Dakshina
Kannada District. The State PCB will be the nodal agency for
coordination and compliance. The Committee may meet within two
weeks and undertake visit to the site. It will be open to members of
the Committee to partictpate online except for site uvisit. The
Committee may interact with the stakeholders, ascertain the cause
of the incident and suggest remedial measures. If polluters are
identified, they may be put to notice so that they can file
their response, if any, before this Tribunal. Based on the
observations during the proceedings of the Committee, the
statutory regulators may take remedial action, following due
process of law. A factual and action taken report may be filed
within two months by e-mail at judicfal-ngt@gov.in preferably in the
form of searchable PDF/ OCR Support PDF and not in the form of
Image PDF with a copy to the identified polluters for their response. i
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In pursuance of above, the joint Committee has filed its report on

11.10.2022 after undertaking visit to the site, collecting water samples

and getting them analyzed finding that pollution is caused by the

industries and the Municipal Corporation. However, the identified

polluters do not appear to have been notified about these proceedings nor

adequate remedial action taken.

5.

Relevant extracts from the report are:-

“3.1: Observations of the Committee:
3.1.1: General Observations:

<4 Residential/commercial developments on either side of the river

and, no UGD in certain areas. Even in sewered areas, there is
missing links/gaps.

Major and minor storm water drains were observed to be joining
the river and plenty of Organic load was observed at
Kudroli, SulthanBatteri, Dambel, Kulur Church and ELF
Gas. Map showing storm water drains joining
Gurupurariver at different locations is enclosed as
Annexure-11.

Solid waste was found floating in the storm water drains
which joined the river.

. Dumping/disposal of sewage collected from Hotels and

selected industries and from other residential areas
through Cess Pool at selected places along the banks of
river back water, which needs a proper investigation.

Upstream of the Gurupurariver about 6 K.M. from Baikampady
industrial area is built a vented dam which is the drinking water
source for MaravooruGramaPanchayath limit. The dam was built
in the year 2016-17. Since the construction of the dam, the river
doesn’t get minimum flow and during summer seasons fish
kill incidents are happening in the river during summer
seasons due to build-up of organic load as a result of
inadequate flushing. It’s only during the rainy season that the
dam overflow reaches the river.

3.1.2: Observations near Baikampady Industrial Area

:Major water intensive industries in the Baikampady industrial area
have provided inhouse ETP and some of them have Zero liquid
discharge (ZLD).

4 Few small industries generating less waste water are yet

to install ETP and STP.

39



-

-

129

Sullage/sewage is being discharged to Storm water drain

from many Godowns, commercial establishments, hotels

and some small industries, Labourquarter’s/shed. Etc.

No proper collection mechanism for Municipal and other
Solid Waste in Baikampady industrial area. Solid waste
heaps dumped along road sides were observed. Photos
enclosed as Annexure-12.

Construction debris and solid waste is being disposed at
ODC Road to Jokatte at the bank of the back water of
Gurupura River.

The Back water /Creek at the Baikampady Industrial area
is blocked and the water is stagnated, there is no easy

flushing.

4 During random inspection of industries in the Baikampady
industrial area by KSPCB officials, it is observed that the

following industries are discharging

the storm water drain, some of them i

facilities.

untreated effluents to
n spite of having ETP

Table 2: Details of Industries n Baikampady Industrial Area
discharging untrected effluents along with action taken:

Baikampady Industrial Areaq,
Mangalore, D K District-575 011.

Sl No. Name and address of the Activity Action initiated by the
industries KSPCB
1 M/ s Ocean Proteins, Plot No. Fish Personal hearing held and
281/282, Baikampady Industrial processing(Surimi) action being initiated to
Area, Mangaluru, D K District-575 close down the industry
011. and to file criminal case
2 |M/s RK. Industries, Plot No.191-A Vehicular Notice of proposed

Servicestation

directions to close down the

industry is issued.

Baikampady Industrial Estate
Area, Mangalore, D.K., District-
575011

wastereprocessing
and mat making

3. |M/s Shree Gurudev Tanker washing
ServiceStation, Plot No.| /vehicular
102, Near Canara Steel Industry, Servicestation
Industrial
\Area, Baikampady,
Mangaluru, Dakshina Kannada
4 |M/s  Stems and Leaves | Granite cutting and |Notice of proposeddirections
International, Plot  No.162-C, polishing (NPD) to close down the
Baikampady  Industrial Area, industry is issued
Mangalore, D.K District-575011
5 |M/s Viceroy Exports India Pvt. Ltd., Fish Processing
Plot No.55, Baikampady | (Freezing andExport)
Industrial Area, Mangalore, D.K
[DiﬁtrictAS?SOI 2
6 M/s Sunrise Mats, Plot No. 6-16, Plastic Restraining order and NFPD

issued
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M/s Marine Food Packers, Fish Processing Show cause notice s
Industrial Area, Baikampady, | (Freezing andExport) issued
Mangaluru, Karnataka 575011

M/s A. K. Veneers Put. Ltd., Plot Plywood andVeneers Show cause notice is issued
No. 449, Industrial Areaq,
Baikampady, Mangaluru, D. K.
District

manufacturing

Subsequent to the issue of show cause notices/ Notice of
proposed directions/ restraining orders, some industries have
rectified the problems and initiated action for providing
STP/ETP. Industries who have continued the violations even
after issue of Notice of proposed directions, KSPCB is in the
process of initiating further course of action as per Law.

4.0 Based on Literature: Literature review from various
researchers reveals that the incidence of river blackening and fish
kill at times is not a very uncommon phenomenon and this bio-
geochemical phenomenon has been most of the times co-related to
presence of high organic load and inadequate tidal flushing
especially in summers. High organic load quickly depletes the
dissolved oxygen leading to anaerobic conditions. The anaerobic
microbes degrade the dissolved organics which may further react
with minerals in water and sediment forming black precipitates. A
copy of one of the research review paper published by
ZhiweilLeianget.al.,, 2018 on subject matter is enclosed for kind
reference as Annexure-13.

5.0 Conclusions and Recommendations:

Z. The Committee from the Monitoring results and from other
available data is of the opinion that the present fish kill is an
isolated, very small one possibly by the Organic/ Sewage load
dumped in this particular location leading to oxygen stress
during summer season.

2. There was no fish kill in the main Gurupura river, fish kill has
happened in the stagnant pockets of the storm water drain
leading to the river. Measured Dissolved oxygen levels at
locations of fish death (along the two stagnant pockets of storm
water drain) were 0.8mg/l and 0.9 mg/l, whereas, at the point
where storm water joined the river, DO level was 4 mg/l, which
shows that the fish death must have occurred due to
inadequate tidal flushing in the creek/storm water drain
resulting in low D.O levels. ;

3. The Committee has also observed that there is no traces of
any discharge of industrial effluent in that Storm Water Drain
in which fish kill has occurred.

4. Committee has observed entry of domestic sewage all along
the river through Storm Water Drains; this needs an urgent
attention by Mangaluru City Corporation (MCC).

5 There is no Underground drainage (UGD) facility with terminal
Sewage Treatment Plant (STP) in Baikampady industrial area
to take care of sewage/sullage discharge from Godown,
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commercial establishments, hotels and some small industries,
Labour quarter’s/sheds. etc. Responsible organisations like
KIADB and Mangaluru City Corporation (MCC) are required to
initiate action to construct a proper UGD system with terminal
sewage treatment plant.

Mangaluru City Corporation also has to initiate action for
treatment and disposal of sewage generated from the area
around the Baggundi lake such as, MSEZ RR colony,
Angaragundi, Kudumbur Villages so as to prevent joining of
untreated sewage into Baggundilake thereby to Gurupura
river.

Action plan for Sl No.4,5 and 6 along with cost estimate and
timelines shall be prepared by MCC and KIADB and
necessary funds have to be released by Urban Development
Department, Government of Karnataka and CEQ, KIADB
respectively for undertaking the above work.

Town Panchayath, Bajpe and GramaPanchayath, Jokatte are
unsewered area along the catchment of the river Gurupura.
Chief Officer, Bajpe has to take action for treatment and
disposal of sewage generated in the area near airport and
Bajpe village to avoid entering of sewage into the storm water
drain ultimately joining the Gurupurariver and PDO, Grama
Panchayat, Jokatte has to take action for treatment and
disposal of Sewage generated from Jokatte areas. Directions
have to be issued to DMA and CEO, ZP to release necessary
funds required for undertaking the STP work.

There is no proper Solid waste collection mechanism in the
Baikampady industrial Area. Construction debris (C and D
waste) and solid waste including plastic- waste are being
dumped everywhere across the industrial area including the
bank of the back water of Gurupura River. KIADB and
Mangaluru City Corporation (MCC) being responsible agencies
are required to initiate action to bring in a proper collection
mechanism of Municipal solid waste/C and D /plastic and
other types of waste and create awareness 100 in co-
ordination with Industrial Associations.

There were lot of complaints in Media and by Industries
Association that cess pool operators are discharging sewage
through tankers and dumping/discharging indirectly in to
rivers. Committee suggests that KIADB, MCC, ZP, PRED,
Industrial Association and Police shall have to install CCTV
Camera at Strategic locations in their respective jurisdiction to
prevent any unauthorized/illegal dumping of waste
water/ sewage/ solid waste in to the river.

The Committee suggests that the Minor Irrigation department
who is in charge of protecting the river boundaries shall
initiate steps to conduct a comprehensive survey on river
encroachment along with other line departments such as,
Revenue, CRZ, MCC and corresponding Town/Grama
Panchayats and take appropriate action on the encroachers.
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12.  Upstream of the Gurupurariver a vented dam is built, which is
the drinking water source for MaravooruGramaPanchayath
and 14 other villages. Since the construction of the dam, the
river doesn’t get minimum flow and during summer seasons
fish Kill incidents are happening in the river during summer
seasons due to build-up of organic load as a result of
inadequate flushing. Zilla Panchayat, PRED, Mangalore
Officials will have to submit compliance to conditions imposed
during clearance of vented dam.

13. KSPCB to ensure Zero Liquid Discharge in all the industries
and establishment of ETP in all small-scale industries
irrespective of effluent quantity.

14.  KSPCB has listed out few non-complying industries which are
habituated to discharge into storm water drains in spite of
some of them having the ETP units. Continuous monitoring of
such non-complying industries followed by action as per law
shall he initiated by KSPCB on priority.

15. KSPCB to take up strengthening of its laboratory at
Mangaluru, adequate manpower to be deployed and upgrade
the laboratory with advanced equipments.”

6. From the report, it is self-evident that sources of pollution include

dumping of solid waste and discharge of untreated sewage and effluent

by the local bodies, hotels and industries. There is no collection

mechanism for municipal waste, construction debris and preventing
discharge of untreated effluents. Inspite of such gross violations which
amount to serious offences, the State Pollution Board who act as the
custodian of environmental law does not appear to have performed its
statutory functions of fixing accountability of the violators by initiating
prosecution, stopping polluting activity and fixing liability on polluter
pays principle for past violations. Even identified industries have not
been suitably dealt with resulting in failure of rule of law. It further
appears that at the joining point at backwater of Gurupura river,
mangroves have been damaged. Cess pools are operated in the river
catchment and discharge through tankers is also not ruled out. Absence
of underground drainage and lack of connectivity to the existing

STPs/not setting up required STPs appears to be patent. Existing STPs at
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Mangaluru appear to be underutilized. We fail to understand reasons for
such failure of the statutory regulators. Vide order dated 18.11.2022 in
OA No. 383/ 2022, In re : News item published in the Newspaper named,
DHNS, Mangaluru dated: 15th May, 2022, titled “Officials term
disclouring of water in beaches as algal bloom’, the Tribunal

observed:-

“5.  We note that as per status report about waste management
filed by the State of Karnataka on 12.10.2022 in O.A. No. 606/2018,
In re: Compliance of Municipal Solid Waste Management Rules, 2016
and other environmental issues, there are four STPs at Mangalore -
Pachanady (8.75 MLD), Kavoor (43.50 MLD), Surathkal (1 6.50 MLD)
and Bajal (20 MLD) which are underutilized. The Tribunal has
directed Karnataka State to bridge gaps in waste management for
which compensation has been levied for restoration measures by
ring-fencing an amount of Rs. 2900 crores. The relevant extract from
the order is reproduced below:-

(iii) Admitted gap in generation and scientific handling of waste
has resulted in damage to the environment and public
health for which the State of Karnataka is liable to pay
compensation of Rs. 2900 crores as per details already
mentioned above (para 58). The amount of compensation is
to be utilized for restoration measures preferably by
evolving a suitable centralized single window mechanism
by the Chief Secretary, Kamataka in the light of above
observations in paras 31 to 34 & 38 to 51 above. The laid
down timelines need to be strictly adhered to and
monitored.”

7. Thus, there is immediate need for remedial action for protection of
environment. The joint Committee already constituted, with addition of
nominee of NCSCM and NIO, Goa, may prepare an action plan in light of
its report and above observations within one month. It will be at liberty to
co-opt any other Expert/Institution and interact with the stakeholders.
The action plan may include immediate stopping of sources of pollution
and fixing accountability of the industries, Mangalore Municipal

Corporation and KIADB for past violations. The action plan may be

executed within one month thereafter.
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8. An action taken report may specify the gap in sewage generation in
the catchment and its treatment, latest compliance status by the
violators and remedial measures taken, if any, as on 31.01.2023. The
report may be filed before this Tribunal by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF
and not in the form of Image PDF on or before 15.02.2023. A copy of the
action taken report may be placed on the website of the State PCB with
intimation to the violators by email that if they wish to respond to the
report before this Tribunal, they may do so within two weeks thereafter
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/

OCR Support PDF.

List for further consideration on 14.03.2023.

A copy of this order be forwarded to the Regional Officers of
MoEF&CC and CPCB Bengaluru, State PCB, Director, Fisheries,
Karnataka, District Magistrate, Dakshina Kannada District, NCSCM and

NIO, Goa by email for compliance.
Adarsh Kumar Goel, CP
Arun Kumar Tyagi, JM
Prof. A. Senthil Vel, EM

Dr. Afroz Ahmad, EM
November 21, 2022
Original Application No. 307 /20228
Original Application No. 572 /2022
SN
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GAP ANALYSISI AND ACTION PLAN SUBMITTED BY THE MANGALURU CITY
CORPORATION IN COMPLIANCE TO THE HON'BLE NATIONAL GREEN TRIBUNAL
ORIGINAL APPLICATION No. 307/2022

Hon’ble NGT, Principal Bench, New Delhi has passed an order OA No:307 of 2022 dated:
29.04.2022 based on the “News item published in The Hindu dated 26.04.2022 titled
“Flow of industrial effluents into Phalguni results in fish kill”

In the Order following observation’s were made with respect to Sewage enter into
the Phalguni river from the Mangaluru City Corporation area,

There are seven major drains flowing across the entire expanse of Mangaluru City and
falling into river Phalguni carrying treated and untreated sewage/ industrial
effluents into the river Phalguni.The drain details are listed below:

7. Storm Water drain (Major Drain Entering from Mangalore City) joining point at
Backwater of Gurupura river near Kudroli (12.870525,74.829327)

2. Storm Water drain (Drain Entering from Bolor, Thannirbhavi) joining point at

Backwater of Gurupura river near Amruth Vidyalay, Bolor (12.888015,74.8206)

Storm water drain -Skate City Garden Point, Ashoknagar ( 12.894928,74.823993)

Storm Water drain (Major Drain Entering from Dambel) joining point at Backwater

of Gurupura river near Dambel (12.903643,74.821358)

5. Storm Water drain (Drain Entering from Padukodi, Church) joining point at
Backwater of Gurupura river near Padukodi Church,Kulur (12.927644,74.829748)

6. Kudumbur hole Backwater of Gurupura river at ELF Gas (Drain Entering from
Baikampady Industrial Area, Jokatte, Baggundi lake outflow, Angaragundi,
Kudumburu village) (12.945400,74.835393)

7.  Kudumbur Bridge Backwater of Gurupura river (Drain Entering from Jokatte village,
MSEZ RR Colony, MRPL Marshy land, Baggundi lake outflow, Angaragundi,
Kudumburu village) joining point at Backwater of Gurupura river at Total Gas
(12.948843,74.832835)

B w

Aprt from these the Hon'ble Tribunal observed that,

1. There is no Underground drainage (UGD) facility with terminal Sewage
Treatment Plant (STP) in Baikampady industrial area to take care of
sewage/sullage discharge from Godown commercial establishments,
hotels and some small industries, Labour quarter's/sheds. etc.
Responsible organizations like KIADB and Mangaluru City Corporation
(MCC) are required to initiate action to construct a proper UGD system
with terminalsewage treatment plant

2. Mangaluru City Corporation also has to initiate action for treatment and
disposal of sewage generated from the areaaround the Baggundi lake
such as, MSEZ RR colony, Angaragundi, Kudumbur Villages so as to
prevent joining of untreated sewage into Baggundilake thereby to
Gurupura river

53



143

There is no proper Solid waste collection mechanism in the Baikampady
industrial Area. Construction debris (C and D waste) and solid waste
including plastic waste are being dumped everywhere across the industrial
area including the bank of the back water of Gurupura River. KIADB and
Mangaluru City Corporation (MCC) being responsible agencies are
required to initiate action to bring in a proper collection mechanism of
Municipal solid waste/C and D /plastic and other types of waste and
create awareness too in co- ordination with Industrial Associations.

There were lot of complaints in Media and by Industries Association that
cess pool operators are discharging sewage through tankers and
dumping/discharging indirectly in to rivers. Committee suggests that
KIADB, MCC, ZP, PRED, Industrial Association and Police shall have to
install CCTVCamera at Strategic locations in their respective jurisdiction to
prevent any unauthorized/illegal dumping of waste water/sewage/solid
waste in to the river

In view of the Hon’ble NGT Order the Action Plan for the above observations
in compliance to the Order is herewith prepared and is as follows;

1.

BACKGROUND OF MANAGLURU CITY SEWAGE MANAGEMENT

The existing sewerage system was established in the year 1961, The city had a population
of 1.41 lakhs in 1961 and designed for projected population of 2.00 lakhs at 113 Lpcd for

the year 1991
The city was divided into 7 drainage zones. and the other
SL.No Sewerage zones River Drain
catchment area
1 Zonelto5 Five being | Kudroli Drain | Treated in
drained Boloor Kavooru STP
towards Ashokangara-
Gurupura River | Dumbel Drain
basin (Palguni) | KandathPalli
drain
Pandeshwara
2 6&7 Three towards Treated in
Nethravathi Jeppinamogaru
river basin. STP

1.1Sewage Network

Whole Mangalore city was divided into four sewage districts namely North district, East
district, West district and South district. Each district has one sewage treatment plant.
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SI.No | Division River catchment area

1 North district Nandini River and Sea

2 East district Palguni River and Sea

3 West district Palguni River and Sea

4 South district Nethravathi River and Sea

1.3 Sewage Treatment Plant Details

Under KUDCEM project sewage system was designed for ultimate population at the year
2026 with over all treatment capacity of 88.75 MLD.

Under KUDCEMP, 4 STPs are constructed. These STPs are designed for ultimate
population of 2026.

Sl.no. | STP Location Capacity(MLD)
1 STP at Kavoor 43.5

2 STP at Jeppinamogaru | 20

3 STP at Madhyapadavu | 16.5

4 STP at Pachanady 8.75

5 TTP at Pilikula 6.50




2. PHALGUNI RIVER CATCHMENT AREA AND EVALUATION

145

OF EXISTING

SEWARGAE SYSTEM

2.1. Area Details

Phalguni river catchment area comes under Zone-1 to 5 & zone 9 in terms of Drainage
area and East & west District in terms of sewage district.

Following are the area details of Phalguni Catchment area.

SI.No | Particulars Details

1 Total Area -

2 Wards covered 12 to 36,40 to 47 and 56

3 Estimated Population (2026) 3,70,816

4 Total area covered under UGD 50%

5 Estimated sewage generation 40.04 MLD

6 Wet well capacity 52.25 MLD

7 Pump Capacity 35 MLD

8 Sewage taken into the STP for |25 MLD
treatment

9 Treatment Gap 15.04 MLD

At present there are total 9 wet-wells are constructed through which the sewage in the area
(Zone1to 5 & 10)is collected lifted to the STP located at Kavooru and zone 9 to STP located
at Pachanady.
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2.3. Action Plan for the gaps identified
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SLN | Ward | Identified Gap Action plan Fund Scheme Time Limit
o Numb
er
1 25 & | Chilimbi — Malaraya temple road — | Work GOI & GOK AMRUT 6 Months
26 Daivajna hall — Hoigebail — wetwell. awarded
2 27 Jarandaya Temple Boloor — Sulthan | Work GOI & GOK AMRUT 6 Months
battery Road — wetwell. awarded
3 27 Uncovered areas in Boloor 5 Kms & 2 | Line estimate | 10 Cr. NA 18 months
Wet well prepared
4 25 & | Replacement of old lateral lines 5 | Line estimate | 10 Cr NA 6 months
26 & | Kms prepared
27
5 25 The part of uncovered area in the | Work GOI & GOK AMRUT 6 Months
ward -Dwaraka nagara, tantri lane, | awarded
near Kottara school 2 Kms
6 25 Uncovered areas in the ward about 5 | Line estimate | 6 Cr NA 6 months
Kms prepared
8 27 Replacement of Pumps & Accessories | Line estimate | 4 Cr NA 6 months
in Wet well No-1@ Sultan Battery prepared
9 16 & | There are some uncovered areas - 5 | Line estimate | 8 Cr NA 6 months
17 Kms prepared
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SLN | Ward | Identified Gap Action plan Fund Scheme Time Limit
0 Numb
er
10 16 Replacement of Pumps & Accessories | Line estimate | 6 Cr NA 6 months
in Wet well No-2A1 @ Kodical & WW- | prepared
2A3@ Dumbel
11 16 Replacement of Pumps & Accessories | Line estimate | 5 Cr NA 6 months
in Wet well No-10 @ Bangrakuloor | prepared
12 12,13, | Uncovered areas in the ward about | Line estimate | 100 Cr NA 18 months
14 & | 25Kms, 5 Wet wells & 5 MLD STP prepared
15
13 18 Uncovered areas in the ward about 5 | Line estimate | 8 Cr NA 10 momths
Kms & Replacement of old line 2 KMs | prepared
14 19 Uncovered areas in the ward about 5 | Line estimate | 8 Cr NA 10 momths
Kms & Replacement of old line 3 KMs | prepared
15 19 Replacement of Pumps & Accessories | Line estimate | 4 Cr NA 6 months
in Wet well No-9 @ Pachanady prepared
16 |20 Uncovered areas in the ward about | Line estimate | 20 Cr NA 18 months
10 Kms & 2 Wet wells prepared
17 |21 Uncovered areas in the ward about 5 | Line estimate | 6 Cr NA 6 months
Kms prepared
18 |22 Uncovered areas in the ward about 5 | Line estimate | 6 Cr NA 6 months
Kms prepared
19 |23 Replacement of old line for 5 Kms Line estimate | 6 Cr NA 6 months
prepared
20 |23 Replacement of Pumps & Accessories | Line estimate | 5 Cr NA 6 months
in Wet well No-2B@ Kottara prepared
21 24 Uncovered areas in the ward about 5 | Line estimate | 10 Cr NA 10 months
Kms & Replacement of old line 3 KMs | prepared
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SLN | Ward | Identified Gap Action plan Fund Scheme Time Limit
o} Numb
er
22 28 Replacement of old line for 3 Kms Line estimate | 5Cr NA 6 months
prepared
23 29 Replacement of old line for 5 Kms Line estimate | 7 Cr NA 6 months
prepared
24 30 Replacement of old line for 2 Kms Work in | GOK KIUWMIP 2 months
Progress
25 |30 Replacement of old line for 1 Kms Work GOK KIUWMIP 1 months
awarded
26 |30 Replacement of Pumps & Accessories | Work SMART City SMART City 9Months
in Wet well No-3B@ Kodialguttu tendered
28 |31 Replacement of old line near Bejai | Line estimate | 5 Cr NA 8 months
Anegundi 2 Kms prepared
29 32 Uncovered areas in the ward about 3 | Line estimate | 5 Cr NA 5 months
Kms prepared
30 33 Uncovered areas in the ward about 2 | Line estimate | 5Cr NA 8 months
Kms & Replacement of old line 2 KMs | prepared
31 34 Uncovered areas in the ward about 2 | Work GOK KIUWMIP 2 months
Kms awarded
32 35 Uncovered areas in the ward about 3 | Line estimate | 4 Cr NA 5 months
Kms prepared
33 36 Uncovered areas in the ward about 3 | Work in | GOK KIUWMIP 6 months
Kms progress
34 36 Uncovered areas in the ward about | Line estimate | 20 Cr NA 18 months
10 Kms & 2 Wet wells prepared
35 |36 Replacement of Pumps & Accessories | Line estimate | 4 Cr NA 6 months
in Wet well No-9B@ Kongurumatta | prepared
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SLN | Ward | Identified Gap Action plan Fund Scheme Time Limit
0 Numb
er

36 |40 Replacement of old line 5 Kms Line estimate | 8 Cr NA 8 months
prepared

37 |41 Replacement of old line Work in | SMART CITY SMART CITY 18 months
progress

38 |42 Replacement of old line 2 Kms Work in | GOK KIUWMIP 6 months
progress

39 |42 Replacement of old line 2 Kms Line estimate | 3 Cr NA 5 months
prepared

40 |43 Replacement of old line 3 Kms Line estimate | 5 Cr NA 6 months
prepared

41 |44 Replacement of old line Work in | SMART CITY SMART CITY 18 months
progress

42 | 44 Replacement of Pumps & Accessories | Work SMART City SMART City 9Months

in Wet well No-4@ Kandathpalli tendered

43 | 45 Replacement of old line Work in | SMART CITY SMART CITY 18 months
progress

44 | 46 Replacement of old line 5 Kms Line estimate | 8 Cr NA 8 months
prepared

45 |47 Replacement of old line 5 Kms Line estimate | 8 Cr NA 8 months
prepared

46 |55 Replacement of old line 2 Kms Work in | GOK KIUWMIP 6 months
progress

47 55 Replacement of old line 2 Kms Line estimate | 3 Cr NA 4 months
prepared

48 |56 Uncovered areas in the ward about | Line estimate | 20 Cr NA 18 months

10 Kms & 2 Wet wells prepared
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SLN | Ward | Identified Gap Action plan Fund Scheme Time Limit
o} Numb
er
49 Utilization of Treated water from 20 | Line estimate | 50 Cr NA 24 months
MLD STP at Bajal by MSEZ linking to | prepared
Kavoor STP
50 Utilization of Treated water from | Line estimate | 30 Cr NA 24 months
16.5MLD STP at Surathkal by MSEZ | prepared
CETP
Total Cost 412 Crs
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3. Gap Analyssis of City Corporation Mangaluru - North bank of the Phalguni River Area around the
Baggundi lake such as, MSEZ RR colony (Ward No 8 & 9), Angaragundi, Kudumbur Villages (Ward No
10)

3.1. Area Details

SI.No. | Particulars Details

1 Total Area 8.49 Sq Km

2 Total wards covered 8,9&10

3 Total Population MSEZ RR Colony -3000 (Taking 750
Houses)
Angaragundi, Kudumbur
Villages — 7126

4 Total area covered under UGD | 0%

5 Estimated sewage generation | MSEZ RR Colony i.e. 0.32 MLD
Angaragundi & Kudumburu
Village(0.85MLD)
Total-1.17 MLD

8 Wet well capacity 0 MLD

9 Sewage taken into the STP 0 MLD

10 Treatment Gap 1.17MLD

11 Proposed STP capacity 1.5 MLD

SLN | Ward Identified Gap Action plan Fund Scheme Time Limit
0 Number
8&9 MSEZ R & R Colony 2 Wetwell & | Work GOK KIUWMIP 24 months
1.5 MLD STP awarded
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SLN | Ward Identified Gap Action plan Fund Scheme Time Limit
o) Number
10 Uncovered areas in the ward at | DPR is | 20Cr NA 24 months

Angaragundi & Kudumboor 4
Kms & 2 Wet wells

finalized and
submitted to
the
Government
for obtaining
necessary
approval
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4. Gap analysis of Baikampady Industrial Area

4.1. Area Details

Baikampady industrial area is a major industrial are allocated at Dakshina Kannada district on the bank of Phalguni River

surrounded by the Back water of the river influenced by the Sea.

At present there is no Underground Drainage System in the area part from major industries which have the septic tank and soak pit for
the disposal of sewage majority of the industrial shed, godown, labor shed, and commercial establishments are letting the sewage into the

SI.No | Particulars Details

1 Total Area 9.46 SQKM
2 Total area covered under UGD NIL

3 Total Houses Industrial Plots 506

4 Total Industrial Plots allotted 506

5 Total Commercial Establishments 12

6 Total Housing Units 80

7 Total floating population 10,000.00 (AVG)
8 Estimated Sewage generation 6 MLD

9 Sewage taken into the STP -Nil-

10 Treatment Gap 100 %

storm water drain which is ultimately joining the Phalguni river.

SLN | Ward Identified Gap Action plan Fund Scheme Time Limit
0 Number
10 Baikampady Industrial Area 15 Kms | Line estimate | 40 Cr NA 18 months
network, 1WW & 3MLD STP prepared
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To, §i o o ‘
£ T VR Ly
The Karnataka State Pollution Control Board, \i '\ B
Parisara Bhavana, 10B, \\
Baikampady Industrial Area,Mangalore-575011 .- o B
L3

Dear Sir,

Regarding Submission of Detailed Project Report (DPR) for “Providing Sewerage System to
Angaragundi & Kudumboor Residential Areas” as per the directions of NGT.
Ref: 1.The directions issued by Hon'ble NGT dated 29.04.2022 and 21 11.2022

5 Letter No.PCB/ICEO-2/307-2022/2022-23/325, dated 02.12.2022

With _refereriée to the above subject and vide reference (1), the Hon'ble National Green Tribunal.

Principal Bench, New Delhi has registered Suo-Moto case vide OA No: 307 of 2022 dated 29.04.2022 or
the “News item published in The Hindu dated 26.04.2022" titled “Flow of industrial effluents into Phalgun
results in the Fish kill” and was directed to obtain the action plan.

The following observations were made with respect to Sewage entering into the Phalguni river fron

the Mangaluru City Corporation area.

Storm Water drain (Major Drain Entering from Mangaioré City) joining point at Backwater ¢
Gurupura river near Kudroli (12.870525,74.829327)

Storm Water drain (Drain Entering from Bolor, Thannirbhavi) joining point at Backwater ¢
Gurupura river near AmruthVidyalay, Bolor (12.88801 5,74.8206)

Storm water drain -Skate City Garden Point, Ashoknagar (12.894928,74.823993)

Storm Water drain (Major Drain Entering from Dambel) joining point at Backwater of Gurupura rivi
near Dambel (12.903643,74.821358)

Storm Water drain (Drain Entering from Padukodi. Church) joining point at Backwater of Gurupu
river near Padukodi Church, Kulur (1 2.927644,74.829748)

Kudumboor hole Backwater of Gurupura river at ELF Gas (Drain Entering from Baikampa

Industrial Area, Jokatte, Baggundi lake outflow, Angaragundi, Kudumboor villag

(12.945400,74.835393) ’

Kudumboor Bridge Backwater of Gurupura river (Drain Entering from Jokatte village, MSEZ f

~ Colony, MRPL Marshy land, Baggundi lake outflow, Angaragundi, Kudumboor village) joining pc

at Backwater of Gurupura river at Total Gas (1 2.048843,74.832835)
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Apart from these the Hon’ble Tribunal observed that,

1. There is no Underground drainage (UGD) facility with terminal Sewage Treatment Plant (STP) in
Baikampady industrial area to take care of sewage/ sullage discharge from Godown commercial
establishments, hotels and some small industries, Labour quarters/sheds etc. Responsible
organizations like KIADB and Mangaluru City Corporation (MCC) are required to initiate action to
construct a proper UGD system with terminal sewage treatment plant.

2. Mangaluru City Corporation also has to initiate action for treatment and disposal of sewage
generated from the area around the Baggundi lake such as, MSEZ RR colony, Angaragundi,

Kudumboor Villages so as to prevent joining of untreated sewage into Baggundilake thereby to
Gurupura river (Phalguni River).

In view of the Hon'ble NGT Order the DPR for providing sewerage system to Angaragundi &
Kudumboor residential areas is prepared as ‘Part-1'.

Hence, please find enclosed herewith Detailed Project Report for “Providing Sewerage System to
Angaragundi & Kudumboor Residential Areas” for an amount of Rs.1852 lakhs for your further perusal.

Encl: DPR for “Pfoviding'fé‘,ewerage System to Angaragundi & Kudumboor
Residential Areas’- (Report, Estimate & Drawings)

Thanking you,
Yours faithfully

Commission;,-?
Mangaluru City C’o_rporation‘
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Mangalore City Corporation and KUIDFC

ABSTRACT - ZONE 12A, 12B UGD WORKS

SI.No. Description Amount (Rs) Remarks

i Civil Works ‘

1.1 |wet Well Zone 12A Angaragundi 93,91,891.00
1.2 |wet Well Zone 12B Kudumboor 71,53,776.00
1.3 |Sewerage Pumping Main 2,04,13,981.00
1.4 |Sewerage System for Zone 12A Angaragundi 6,12,23,510.00
1.5 |Sewerage System for Zone 12B Kudumboor 2,67,76,085.00 |
1.6 |Construction of Compound wall 50,34,974.00
1.7 RCC Box culvert, Toewall, Pitching and New road with 3,88,77,575.00

embankment

Sub Total - Civil Works 16,88,71,792.00

2 Mechanical Works

2.1 |wet well Zone-12A at Angaragundi 40,45,821.00
2.2 |wet well Zone-12B at Kudumboor 43,51,524.00
Sub Total - Mechanical Works 83,97,345.00 -
3 Electrical Works

31 |wet Well Zone-12A at Angaragundi 26,17,646.00
3.2 |wet Well Zone-12B at Kudumboor 21,73,064.00
3.3 |Electric Pole, TC shifting works 12,88,961.00

' Sub Total - Electrical Works 60,79,671.00

TOTAL (1+2+3) 18,33,48,808.00

4 Miscellaneous works

4.1 |Deposits for Electrical works 13,00,000.00
4.2 |Third Party Inspection Charges 5,00,000.00
Sub Total 18,00,000.00

GRAND TOTAL 18,51,48,808.00
Say 18,52,00,000.00

. | 5\

e TR0 e o o '
TearNiatier, TEROLE BONTIRUT $odo3n
', et et P
M/s.Tractebel GKW GmbH FONEAD) LIERTIROS

PMDCSC, Mangaluru
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Design of Wetwell @ PS Zone 12A

Wet well Dimension

— - — == n Anﬁe_x»5
SINo | - o ) Description L | Unit | Value
__General e - - ) T -
1 Popu]ataon in 2056 of Zone 12A ) i e Nos | 5224
E l:liunate > year évera_ge—sev;aéég?e_;ahon in MLD in Zone-12A MLD | 0.62
3 Ultimate year Peak sewage generation in M_ITD_EZone-IZA ___- . - MLD | 175
4 Population in 2056 of Zone 12B - - Nos | 1902
5  Ultimate year average : sewage generahon in MLD in Zone- 12B MLD | 0.23
"6 | Ultlmat;§;5}_Peak sewage generation in MLD in Zone-12B |MLD 0.64]
13 Total average flow from Zone 12A,12B ~ MLD 0.85
14 |Total Peak flow from Zone 12A,12B ) MLD | 2.39
15 |Average flow R . | m®/sec , 0.0098
16  |Design peak flow m®/sec| 0.028
17 Number of pumps working _ B : 2.000
TCapacnty of Pump o . m_/sec 0.014
] 19 \Diameter of Wet Well o __ B - - _l— m
i) 20 | Effective area of sump | m2 9.621
21 Ground level at wetwell site ) o o __ i | ‘m 3.110
2 |Invert level of incoming Pipe o m 10.600
23 FreeFall B | 0.500
24 Subrner51ble depth of pump = - o m 1.00
55 ‘Minimum pumping cycle time - - _ - | min ) 7.0
26 Sump Details i | I __
27 Sump capacity reqmred per 2 pumps s working @ | 11.598
__28 | Effective dep-th (required for for 2 wi working pump) i i m | 121
29 [Effective depth (adopted) . T | 8
30 Sump Capacity required per one pump workmg : | m’ -I 5.80
| 31 |Effective depth (required for one working pump ) ) ) | m | 0.60
32 i 'Effectwe depth (adopted) ' | m | 0.61
33 Total Effective depth required - I T
34 Qump Area (adopted) _ m | 9.62
35 Ground level at wetwellsite ) L S T m 3110
36 |Invert level of i of incoming Ptpe _ - I | . m 0.600
37 Freefall - - . Im 0.50
—38 _ Maximum Water Level (MWL) - Tm :_ ~0.100
39 Low Water Level (LWL) o m -1.200
0 ‘Submersible depth of pump ) o _ _ _ | ‘m 080
41 Bedlevel - m | 2,000
42 Operatmg cycle -
43 F[rst  Pump will be started when !he ]lqt.lld level is at m | -9%
44 First st Pump will Auto Stop when the llcjuld levelisat ) ‘m 41200
45 Second Pump will be start(_a-d when the liquid level isat e m . 0100
46 Second Set of Pump ;;ril_.i\uto_gap_wheﬁ -Eﬁéiq_ﬁld level i is at m | -1.200
47 [Checks R . | ———
48 ‘Minimum Pump ‘operating cycle time @ defl__gil rate of pumping for pump mp 1 min | 7.1
49 Minimurn Pump operating cycle time @ design rate of pumping for pump2 min _ 75
|Retention volume in sﬁmp under low flow condition ¥ | 13566
50  (from bed level to low rate pump start level) , -
_—51” Retenlmn time - | _min ;— 23
52__Smce Retenhon hme for average flow is less than 30min | ! OK

_ Area | Depth BGL.
9.6
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Design of Wetwell @ PS Zone 12B

S — et e T S SRS = Anne.x--e
£ I . Deseripon Uit | Vale
.y Gem_aral
i Populahon in 2056 of Zone 12B - - - o ,—Nus _. 1902
2 Flow of Zone 12B 'MLD 0.21
;’;__ lnﬁltrahon - ) ) MLD | 0.02
4 Total Average flow ot: Zone ll_ZB - ) ) I\TII_.D_i ) 023
5 |Total Peak Flow of Zone 12B el ) MLD | 0.64
| 6 |Average flow AT _ _ =, m’/ sec | 0.0026
7  Design peak flow _ m’/ sec 0.007
8 | Number of pum-;_}s_. workiﬁg ) ) B . L ) ' 2.000
9  Capacity of Pump ? m’/sec ‘ 0.004
10 |Diameter of Wet Well
11 |
12 Effecl'i(re area of sump ) ) o | m2 | 7.069
| 13 |Ground level at wetwell site | & | 5.050
= 14 [Invert level of ir?cl)_r-ﬁ];\g Plpf‘ b T B _ " m | 1.730
15 |FreeFall — D e e (e 0.500
16 [Submersibledepthofpump o g
17 |Mmmmm pumpmg cycle hme min | 7.0
1 Sumppenis . il s, S
_I_‘J_.Su_mp capa(‘ltv requ1recl per 2 pumps working - i B | __11-1-3_ :@5
20 Effective depth (required for 2 working pump ) m 0.44
21 “:-Effectilfe dept‘l'l__(_ac_iop_ted) - Rl . | m 0.50
22 Sump Cap;gty réfiu_i-la per one pump worl-c-ing _ [ o | 1.55
| 23 Effective depth (required for one working pump ) - i _i - m | __02i
24 Effectwe - depth (adopted) | m | 022
25 Total Effect}ve depth required | m 0.50
[ 26 ~ Sump A Area (adopted) ) m | 707
27 |Ground level at ‘wetwell site B _ . - | m 5.050
28 Irwert level of i mcommg Plpe o - - _r m 1.730
__ 29 Free fall ) ] b 4 m 050
i 30 Max:mum Water Leve_l_(_MWL) o __ - a __ e i __ _ _l m N 1.23_9
31 Low Water Level (LWL) B m 0.730
32 Submersible depth of pump N - N = ' m 040
33 Bedlevel - - [ m 0.330
3 "(-)-peratir{g cycle ) ) - i | N ]
% _[First Pump will be started when the liquid ievel s at SR, Y 0950)
36 Fu-st Pump will Auto Stop when _th_e_h&u[d level is at - o m 0.730
. Second Pump will be started when the liquid level is at m _I.ﬁ
38 Second Set of Pump WI“ Auto St(;]; when.the hqu.ici level is at = m | 0730
| 39 Checks S s N S
40 Mm:mum Pump Op_e;a_hl‘lg cyc[e time @ desxgn rate af pum pmg for pl_.tmp 1 . min | 7.0
L 41 Mm:mum Pump operating cycle time @ design rate of pum-pmg for pump 2 | min @
Retention volume in sump under low flow condition i 3 |
42 |(fr0m bed level to low rate pump start level) . B | 0
43 Retentlon I:lrne . B - n-iin_ _ 28
3 44__ Since Retention time for average ﬂow is Iess than SOmm - o o - l 0K
Wet well Dimension = A__rea De_pth_B -
7.1 4.72
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Annexure- 7
- DESIGN FOR ECONOMIC SIZE OF PUMPING MAIN FOR SEWAGE PUMPING MAIN FOR MANGALURU wet well 12A
From:
51 No | Description
Pipe inner dia (ID in mm} 100 150 200 250 300
1 |Discharge in cum/hr 159.90 159.90 159.90 159.9 159.9 =
2 |Pumping Hours 24.0 24.0 24.0 24.0 24.0
3 |Value of HWC for pipe 140.0 140.0 140.0 140.0 140.0
4_|Length of the raising main (m) 550.0 5500 550.0 550.0 550.0
5 |Loss per 1000 m length ,(m) 263.0 36.6 9.0 3.0 1.3
6 |Actual friction loss mj) 144.6 20.1 5.0 1.7 0.7
7 |Friction losses in specials, bends 14.5 2.0 0.5 0.2 0.069
8 _|[tatic head (m) s E 1.2 : 12 112 112
9 |Residual head (m) 2.0 2.0 2.0 2.0 2.0
10 _|Total Head (m) 1723 35.3 18.7 15.0 14.0
__ll_ BHP ( 50% efficiency) 201.2 41.2 218 17.6 16.3
12 KW required 150.1 30.8 16.2 13.1 12.2
13 |Costof Pumping machinery at 4000 rs per BHP 804602.0 164962.0 871258 702453 65183.9
Total Energy charges per year {0.746 x Pumping hours x 365 x HP x
|14 lenergy charges 6572552.3 1347525.3 711704.2 573812.9 5324675
| 15 |[MB&R Depreciation Charges ( at 7.5% of item 13) 6034515 1237215 65344.3 52684.0 488879
16 |Total 0& M Charges 7176003.7 1471246.9 7770486 626496.9 581355.4
17 _|Capitalised value of O&M charges 63343444.35 12986872.27 6859100.812 5530163.276 5131693.654
18 |Cost of pipe Rs/Per M 1039.00 1506.00 2152.00 2858.00 3639.00
19 |Total cost of pieps 571450 828300 1183600 1571900 2001450
| 20 |Grand total of ca Pitalized cost for 15 years 6,39,14,894 35 1,38,15,172.27 80,42,700.81 71,02,063.28 71,33,143.65
Computation of Water hammer, as per Clause_ 6.17.2 of CPHEEO Manual & IS 8329:2000 for DI pipe
Water hammer, "H,,_," = : CxV,/[g]
Where,
g= acceleration due to gravity, in m/s2
V= Nominal Velocity in pipeline before sudden closure in m/s
C= Velocity of pressure wave travel in m/s
expressed as
= 1425/ [1+kxd/ExC,]
Where, L
d= Diameter of Pipe in m
k= Bulk modulus of Water in Kg/m3
E= Modulus of Elastcity of Pipe Material in Kg/m2
Ei= Wall Thickness of Pipe inm
= 3 7 e T 300 mm_
20.100m| ! - 0350m| 0300m :
Bulk modulus, k 2.1E+08 Ke/m2|  2.1E+08 Kg/m2 2.1E+08 Kg/m?2 2.1E+08 Kg/m2 2.1E+08 Kg/m2
Modulus of Elastcity, "E” 1.7E+10 Kg/m2 17E+10 Kg/m2|  1.7E+10 Ke/m2 1.7E+10 Kg/m2 1.7E+10 Kg/m2
Wall Thickness, "C " 0.006 m 0.006 m 0.006 m 0.007 m 0.007 m
Pressure wave velocity, "C" 1305 m/s 1255 m/s 1210 m/s 1184 m/s 1161 m/s
And,-
Nominal Velocity, v 5.7mfs 25m/s 1.4 m/s 0.9m/s 0.6 m/s
Water hammer, "H e 752 m 321m 174 m 109 m 74m
Surge Pressure, P 7.5 N/mm2 3.2 N/mm2 1.7 N/mm2 1.1 N/mm2 0.7 N/mm2
Operating Pressure, P, 1.7 N/mm2 0.4 N/mm2 0.2 Nfmm2 0.2 N/fmm2 0.1 N/fmm2
Total operating Pressure including Surge, P=pPs+pp 9.2 N/mm2 3.6 N/mm2 1.9 Nfmm2 1.2 Nfmm2 0.9 N/mm2
:g;:gg:; maximum opearting Pressure including Surge os per s 7.4 N/mm2 7.4 Nfmm2 7.4 N/mm2 6.5 N/mm2 5.9 N/mm2
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Annexure- 8
DESIGN FOR ECONOMIC SIZE OF PUMPING MAIN FOR SEWAGE PUMPING MAIN FOR MANGALURU L
From:
5l. No | Description
Pipe inner_dia (ID in mm) 100 150 200 250 300

1 Discharge in cum/hr 26.53 26.53 26.53 26.5 26.5

2 Pumping Hours 24.0 24.0 24.0 240 24.0 "
3 |value of HWC for pipe 140.0 140.0 140.0 140.0 140.0

4 |Length of the raising main (m) 8200 820.0 8200 820.0 8200

5 Loss per 1000 m length ,{m) 9.5 1.3 0.3 0.1 0.0

13 Actual friction loss ,(m) 7.8 1.1 0.3 0.1 0.0

7 Friction losses in specials, bends 0.8 0.1 0.0 0.0 0.004

8 |Static head (m) 198 198 198 198 198

9 Residual head (m) 2.0 2.0 2.0 20 2.0

10 |Total Head (m) 30.3 23.0 2.1 21.9 21.8

11 |BHP ( 50% efficiency) 59 4.4 4.3 4.2 4.2
12 |KW required 4.4 i3 3.2 3.2 32

13 |Cost of Pumping machinery at 4000 rs per BHP 234954 17790.6 17096.4 16945.8 16900.7

Total Energy charges per year (0.746 x pumping hours x 365 x HP x

14 [energy charges 191926.5 145326.0 139655.3 1384255 138056.7
15 |M&R Depreciation Charges [ at 7.5% of item 13) 17621.5 13342.9 128223 12709.4 126755

16 |Total O& M Charges 209548.0 158669.0 152477.6 151134.9 150732.3
17 |Capitalised value of ORM charges 1849705.623 1400589.898 1345938074 1334085.664 1330531.829
18 |Cost of pipe Rs/Per M 1039.00 1506.00 2152.00 2858.00 3639.00

13 Total cost of pieps B51980 1234920 1764640 2343560 2983580

20 |Grand total of capitalized cost for15 years 27,01,685.62 26,35,509.90 31,10,578.07 36,77,645.66 43,14,511.83

Computation of Water hammer, as per Clause 6.17.2 of CPHEEO Manual & 15 8329:2000 for DI pipe

Water hammer, "Hpy" = CxV,/lgl

Where,

g= acceleration due to gravity, in m/s2

¥,= Nominal Velocity in pipeline before sudden closure in m/s

C= velocity of pressure wave travel in m/s

expressed as

C= 1425/ [1+kxd fExC] B

Where,

d= Diameter of Pipe in m i

k= Bulk modulus of Water in Kg/m3

E= Modulus of Elastcity of Pipe Material in Kg/m2

Cy= wall Thickness of Pipe inm

[Pipe Digmeter (ID, D" e Ti00mm[ i50mm[ -

Pipe Digmeter (1D}, "d" e i O‘L—&ﬁ 0.150 m 0200m] 0.250m o m
Bulk modulus, k 2.1E+Mm2 2.1E+0‘8_Kﬂn2 2.1E+08 Kg/m2| 2.1E+08 Kg/m2 2.1E+08 K&/mE
Meodulus of Elastcity, "E" 1.7E+10 Kg/m2 1.7E+10 Kg/m2 1.7E+10 Kg/m2| 1.76+10 Kg/m2 1.7e+10 Kg{'mz
Wall Thickness, "C," 0.006 m 0.006 m 0.006 m 0.007 m 0.007 m
Pressure wave velocity, "C" 1305 m/s 1255 m/s 1210 m/s 1184 m/s 1161 m/s
And,-

Nominal Velocity, V , 0.9m/s 0.4 m/s 0.2m/s 0.2m/s 0.1m/s
Water hammer, “H pa " 125 m 53m 29m 18m 12m
Surge Pressure, P, 1.2 N/mm2 0.5 N/mm2 0.3 Nfmm2 0.2 N/mm2 0.1 Nfmm2
Operating Pressure, P, 0.3 N/mm2 0.2 Nfmm2 0.2 N/mm2 0.2 N/mm2 0.2 N/mm2
Total aperating Pressure including Surge,P=Ps+Po 1.6 N/mm2 0.8 N/mm2 0.5 N/fmm2 0.4 N/mm2 0.3 N/mm2
:;f;;:gg:)eo moximum opearting Pressure including Surge as per IS 7.4 N/mm2 7.4 Njmm2 7.4 Nfmm2 6.5 N/mm2 5.9 N/mm2
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Annexure-9
Design of Pumps for the year 2026 -2041 for wet well No-12A

Population at Intermediate stage (2041) from Zone-12A,12B

1 9271
2 Total sewerage collection in wet well ( 2041) peak 3.12({MLD
3 Pump Capacity ( 2041) 129.96|cum/hr
4 0.036|Cum/sec
5 Low Liquid Level in the wet well -1.200[m
6 Pumping Main Ridge Point 10.00 |m
7 Static Head 11.20 jm
8 Residual Head 2.00 |m
9 station losses 2.00 [m
10 Length of the rising main 550.00 [m
11 Diameter of Pumping main 250.00
12 Diameter of Pumping main ( ID) 238.00 [mm
13 Velocity in Pipe 0.811|m/s
14 Cvalue 140
1.442im

Head Loss due to friction (Frictional loss from eqn. Q=1.292 x
15  [107-5C D*2.63 $70.54 (Pg.48 of CPHEEO manual)

Other Loss€s (Losses in specials & valves) in m (10% of the 0.1442|m
16 frictional Tosses)
17 Total Pumping Head 16.79 |m
18 Say m
19 Efficiency of pumpset (assumed) 0.45
20 Number Of working Pumps 2
21 Discharge of Each pump 65|Cum/hr
22 say 65|Cum/hr
23 + 0.018|Cum/sec
24 Power Required in KW ( Including 15% factor of safety) 8.05 [Kw
25 Motor Rating ( as per Standard rating) 9.3|KW
26 Motor Rating 12.5|HP
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Annexure-10
Design of Pumps for the year 2026 -2041 for wet well No-12B

1 Population at Intermediate stage (2041) 1393
2 Total sewerage collection in wet well ( 2041) peak 0.47|MLD
3 Pump Capacity ( 2041) 19.43|cum/hr
4 0.005|Cum/sec
5 Low Liquid Level in the wet well 0.730im
6 Pumping Main Ridge Point 20.50 |m
7 Static Head 19.77 [m
8 Residual Head 2.00 [m
9 station losses 2.00 |m
10 Length of the rising main 820.00 |m
11 Diameter of Pumping main 150.00
12 Diameter of Pumping main ( ID) 138.00 [mm
13 Velocity in Pipe 0.361|m/s
14 Cvalue 140
0.905|m

Head Loss due to friction (Frictional loss from eqn. 0=1.292 x
15 10A-5 C DA2.63 $70.54 (Pg.48 of CPHEEO manual)

Other Lossgs'(Losses in specials & valves) in m (10% of the 0.0905|m
16 [frictional losses)
17 Total Pumping Head 24,77 [m
18 Say 27.00 [m
19 Efficiency of pumpset (assumed) 0.45
20 Number Of working Pumps 2
21 Discharge of Each pump 10|Cum/hr
22 say 13|Cum/hr
23 0.004|{Cum/sec
24 Power Required in KW ( Including 15% factor of safety) 2.30 |KW
25 Motor Rating ( as per Standard rating) 3.5|KW
26 Motor Rating 4,7\HP
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ANNEXURE-5
pes age soemabas
woel -574142 shocuach Seaesd,u.w.el.
4-2252418 Email: cobajpetp@gmail.com
80); W.TW.WO.R.80° /427 [2022-13 Qo00%: 03-11-2022
on \RQ”\W
TOL3edT ©PTO /‘c‘ﬂ
D B30 '\9@0

WOXT FIT 10 ¥
Bgomnd §rwdd Ires
DoneRd -575011

mc'déde,

QEod:  Setting up of Sewage Treatment Plant in compliance to the Water

(Prevention & Control of Pollution) Act 1974-reg
Qugesd: Eﬁ)a 3.3.50 pcb/RO/MNG/SCN/2022-23/1138 DATE 19-10-2022

eds aaoso§ ROWORATIOZ WHT T WOWORIBY et asaﬁﬁoaié 18507
BRODTW, O, Te3fo TORORI MEFd WOWPONIR0W DI0T 01-04-2021 R[e3fo TOLPWORT
SN TOTIFBIINT LIGoHY FBO BRoEed oY, IOF IFFONOE IF OF A ,
15 S¢ meooRd ToRR VNI sndmea%a‘ O3RexSoNR VNS VEHNRBCIPARIE. IFO TF
oPT O WO, Y Ve ©BT0R, Tonw ¢ WBIOB, PV T, W IVFIR, DY I

575
ABFDE TONR Tl T xoadm Tone ta‘aqléd ORIO FoTMONYNRSs mnde

37
©LOTRLRD Wi IOIROR Bowo' Tgod 3RIoDYTOIT. T, e ﬁo@dm/ T3 ERkN
ADTFTBHB [oWOF Wonde ssdmgpﬁmﬁ 8.0.80° 3030038 “DARCTIN ﬁgab @@fo®§
xgﬁmﬁdg). ONIBRETION FTo30 AFZO aaasgd TOWOE ANFr0n 0DIE03 KARNATAKA

POLLUTION CONTROL BOARD S=C  dohaIWToZ  TOZ TOIwWN T FRROw
FRMOONT, TREFRRPITOMTY.
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I | Providing, constructions and commissioning of STP plant 2KLD suitable
place in town panchayath limit Bajape Mangaluru Taluk Dakshina Kannada
District 50.00
2 Providing, constructions and commissioning of FSSM plant 3Cubic Meter
capacity suitable place in town panchayath limit Bajape Mangaluru Taluk
Dakshina Kannada District 25.00
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KAﬁNATAKA URBAN WATER SUPPLY AND DRAINAGE BOARD
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Badoued: 0824 2952982 w—heo: eemngkuws@gmail.com %"\‘:-Mg,w;»
No. KWB/EE-MNG/TEC/TA/AE-1/NGT/ 1005 /2022-23 Dated O4 / ol ( 03 3
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DUDC, | ‘ b
Dakshina Kannada District, ’os
Mangaluru. D @O nd 0 N4
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Sub: Status of NGT issues in Dakshina Kannada District @
pertaining to KUWS & DBoard. W
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Kannada District pertaining to KUWS & D Board i.e., in respect of QA No.673/2018 (Bantwal
Town, Belthangady ToWn and Subrahmanya), OA No. 307/2022 (Bajpe) and the issue of non
operational UGD system at Sullia tpwn mﬂ m\onnanon and needful.
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Encl: Action Taken Report ; o
Pt Sd/-
\ 0D G ¢ Executive Engineer,
T S T KUWS & D Board Division,
Mangaluru.

I.- Copy submitted to the Deputy Commissioner, DK District, Mangaluru along with Action
Taken Report for kind information.
Copy submitted to the Chief Engineer, KUWS & D.Board, Mysuru for kind information.

\,3/ Copy submitted to the Regional Officer. KSPCB. Regional Office. Mangaluru along with

Action Taken Report for kind information.

4. Copy to the Assistant Executive Engineer, KUWS & DBoard sub division, Mangaluru for
information and necessary action.

5. Copy tofile.

LAGOUL Y G A sl A

KUWS & D Board Dlwslon,
Mangaluru. Qf Q'_

s AN ﬁaf/méw \rj
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ACTION TAKEN REPORTHSKUWS & DB ON NGT ISSUES IN
DAKSHINA KANNADA DISTRICT

SL River Name of Remarks

No (stretch) town
NGT OA No.673/2018

1 Nethravathi Bantwal Bantwal town is included in the 17 polluted river
(Uppinangady stretches of Karnataka.
to Mangaluru) Providing UGD system to Bantwal town under

Phase-1 was Administratively approved by the
‘ Govi. vide G.O.No. HUD-2 /UDS-2003/ dated
25-02-2004 for Rs. 1227.00 lakh (Revised cost is
Rs.1635.00 lakh). Under this scheme 1327 nos,
machine holes and 30.56 km. of sewerline were
completed.

The 2m Phase UGD scheme was Administratively
approved for Rs.5654.18 lakh vide G.0.No.UDD
18/UDS-2015/dated 30-11-2017. Under this
scheme, 7 nos. of wetwells and 2 nos. of STPs,
) - 2 E Pumping machineries with allied works are to be
taken up. Work could not be taken up due to
non availability of required land for construction

of STP and wetwells.

Land required for the construction of Wetwell
No.1, Wetwell No.2, STP-1 (Partly}, Wetwell
No.4(1) is handed over by Bantwala TMC to
Board on 04-04-2022. Land required for the
construction of Wetwell No.6 (Govt land) and
Wetwell No.7 (Govt. land) already handed over by
Baniwala TMC to Board. Now, PQ Tender is
invited for construction of 5 nos. of wetwells and
1 no. of STP on 10-08-2022.

Writ Petition (WP No.14568 of 2022) filed
regarding land acquisition process for Wetwell
No.2 and the Hon’ble High Court has allowed |
the Writ Petition and impugned final notification
dated 30-08-2011 and the impugned award
dated 15-03-2022 and quashed all acquisition
proceedings as the petition schedule property is
concerned.  Hence land acquisition process is
l to be re-initiated by the ULB.

Nethravathi Belthangady | Belthangady town is included in the 17 polluted
(Uppinangady river stretches of Karnataka.
to Mangaluru) DPR for Providing FSSM system to Belthangady

L A N
! Pdnd

town was Administratively approved vide GO No.
UDD-01/UWL 2019/ BHA-3, Bengaluru dated
25-03-2021 as per Hon'ble NGT directions.
Under this scheme, construction of 6 cum
capacity FSTP is completed and commissioned
12-2022. Trial run is in progress.

W 3
Sh— |




| Acrated Lagoon type sewage treatment plant at

‘Kukke Subrahmanya is included in the
polluted river stretches of Karnataka.
The DPR for upgradation of 2.60MLD capaci

Subramanya is Administratively approved vide
GO No. UDD-01/UWL 2019/ BHA-3, Bengaluru
dated 25-03-2021 as per Hon'ble NGT
directions. 8 call tenders were rejected for
various reasons. The revised estimate of the
work amountng to Ks.  /90.00 18
Administratively approved by the Govt. vide GO

2022. Tender will be invited for the same.

3 | Kumaradhara Subrahmanya
(Along
Uppinangady)
J
I !
i _
NGT OA No.307/2022
4 | Phaluguni Bajpe

It is instructed to prepare the Action
Plan for abatement of pollution of Phalguni
river as per the directions issued in order
dated 21-11-2022 in respect of OA 307/2022
of the Ilon'ble NGT based on the Joint
Committee report regarding the incident of fish
kill in Phalguni river.

In this regard, the matter is discussed
with the Environmental Officer, KSPCB,
Regional Office, Mangaluru, the Executive
Engineer, MCC, Mangaluru, the Chiel Officer,
TP, Bajpe and site inspection was carried out
on 08-12-2022.

A meeting of the Joint Committee was
convened on 16-12.2022 at the office of the |
Deputy Commissioner, Dakshina Kannada
District, Mangaluru regarding preparation of
Action Plan on the matter. where this
matter/Action Plan will be discussed in detail.

The report on the subject along with short
term and long term measures is prepared and
is enclosed in Annexure-I.

Non- functional UGD system of Sullia Town

1

5 | Payaswini ]f Sullia

| |
|

{ The DPR for providing UGD scheme to
| Suiiiu town amounting to Rs.287.07 lakh was
Administratively approved by the Govt. vide GO
No.UDD 10 UDS 99 dated 20-07-2001. Under
the scheme 199 nos. of machine holes, 5.93 km.
of sewer network, 2 nos of wetwells with
pumping machineries, 2.4 km. rising main and
2 MLD capacity Oxidation Pond STP were
constructed. The work was completed during
2010 and handed over to the ULB during 2011
| for further maintenance.

No.UDD 33 UDS 2022 Bengaluru dated 13-12- |

79



A Py

169 +

i

At present, the STP is non functional. As
per the directions of Project Director, DUDC, DK
District, site inspection to know the present
condition of the system was carried out on 19-
12-2022. The Inspection Report and Tentative
Action Plan for re-commissioning of UGD
scheme to Sullia town is prepared and is
enclosed in Annexure-II.

This Action Plan is only for making the

non-operationai existing UGD system functional |

and does not include upgradation of the system.
If upgradation of the system to present condition
is required, a separate detailed DPR is to be

| prepared considering all the required

components.

¢ [ ;7 “

"KUWS & D.Board Division,
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Annexure - I

Preparation of Action Plan for the abatement of pollution of Phalguni
River, Mangaluru in the matter of NGT OA 307 /2022

Preamble :

The Hon'ble National Green Tribunal has passed an order in the matter of OA
307/2022 dated 29-04-2022 to identify the cause of the incident of fish kill in Phalguni river
based on the “News item published in the Hindu dated 26-04-2022 titled “Flow of industrial
effluents into Phalguni results in fish kill” which reported as “Hundreds of fishes were found
dead and floating in Phalguni (Gurupura) river, downstream the Maravooru vented dam,
following the flow of industrial and domestic effluent into the River. The administration has
remained mute to the happening. The Photographs in the media report suggest that, color of
the river turn Elack due to the effluents released by the industries in Baikampady industrial

area in Mangaluru, Dakshina Kannada District, Karnataka”.

Hon'ble NGT, Pr.incipal Bench, New Delhi has constituted a Joint Committee comprising of
the Regional Officers of MoEF & CC and CPCB Bengaluru, State PCB, Director, Fisheries,
Karnataka and District Magistrate, Dakshina Kannada District with the State PCB as the Nodal
agency for co-ordination and compliance. In compliance to the order of Hon'’ble NGT, KSPCB
has constituted a committee vide office memorandum No. KSPCB/NEIA-OB/06/NGT-
285/22-2023/813 dated 07-05-2022.

The Joint Committee has filed its report on 11.10.2022 after undertaking visit
to the site, collecting water samples and getting them analyzed finding that pollution is

caused by the industries and the Municipal Corporation.

Observations of the Committee:

General Observations:

» Residential/commercial developments on either side of the river and,
no UGD in certain areas. Even in sewered areas, there is missing
links/gaps.

» Major and minor storm water drains were observed to be joining the
river and plenty of Organic load was observed at Kudroli,
Sulthan Batteri, Dambel, Kulur Church and ELF Gas. Map
showing storm water drains joining Gurupura river at different
locations is enclosed as Annexure-11.
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» Solid waste was found floating in the storm water drains
which joined the river.

» Dumping/disposal of sewage collected from hotels andselected
industries and from other residential areasthrough Cess Pool at
selected places along the banks of river back water, which needs a
proper investigation.

» Upstream of the Gurupura river about 6 K.M. from Baikampady
industrial area is built a vented dam which is the drinking water source
for Maravooru Grama Panchayath limit. The dam was built in the year
2016-17. Since the construction of the dam, the river doesn’t get
minimum flow and during summer seasons fish kill incidents are
happening in the river during summer seasons due to build-up of
organic load as a result of inadequate flushing. It's only during the
rainy season that the dam overflow reaches the river.

Observations near Baikampady Industrial Area

Major water intensive industries in the Baikampady industrial area

have provided inhouse ETP and some of them have Zero liquid
discharge (ZLD).

> Few small industries generating less waste water are yet
to install ETP and STP.

> Sullage/sewage is being discharged to Storm water drain
Jrom many Godowns, commercial establishments, hotels and
some small industries, Labour quarter’s/shed. Etc.

» No proper collection mechanism for Municipal and other Solid
Waste in Baikampady industrial area. Solid waste heaps

dumped along road sides were observed. Photos enclosed as
Annexure-12.

» Construction debris and solid waste is being disposed at
ODC Road to Jokatte at the bank of the back water of
Gurupura River.

Y

The Back water /Creek at the Baikampady Industrial area
is blocked and the water is stagnated, there is no easy
flushing.

» During random inspection of industries in the Baikampady
industrial area by KSPCB officials, it is observed that the
Sfollowing industries are discharging untreated effluents to
the storm water drain, some of them in spite of having ETP
facilities.
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Conclusions and Recommendations:

1.

The Committee from the Monitoring results and from other available
data is of the opinion that the present fish kill is an isolated, very small
one possibly by the Organic/Sewage load dumped in this particular
location leading to oxygen stress during summer season.

There was no fish kill in the main Gurupura river, fish kill has
happened in the stagnant pockets of the storm water drain leading to
the river. Measured Dissolved oxygen levels at locations of fish death
(along the two stagnant pockets of stormwater drain) were 0.8mg/I
and 0.9 mg/l, whereas, at the point where storm water joined the
river, DO level was 4 mg/Il, whichshows that the fish death must
have occurred due to inadequate tidal flushing in the creek/storm
water drain resulting in low D.O levels.

The Committee has also observed that there is no traces of any
discharge of industrial effluent in that Storm Water Drain in which
fish kill has occurred.

Committee has observed entry of domestic sewage all along the river
through Storm Water Drains; this needs an urgent attention by
Mangaluru City Corporation (MCC).

There is no Underground drainage (UGD) facility with terminal Sewage
Treatment Plant (STP) in Baikampady industrial area to take care of
sewage/sullage discharge from Godown, commercial establishments,
hotels and some small industries, Labour quarter’s/sheds. etc.
Responsible organisations like KIADB and Mangaluru City
Corporation (MCC) are required to initiate action to construct a
proper UGD system with terminal sewage treatment plant.

Mangaluru City Corporation also has to initiate action for treatment
and disposal of sewage generated from the area around the
Baggundi lake such as, MSEZ RR colony, Angaragundi, Kudumbur
Villages so as to prevent joining of untreated sewage into Baggundi
lake thereby to Gurupura river.

Action plan for Sl. No. 4,5 and 6 along with cost estimate and timelines
shall be prepared by MCC and KIADB and necessary funds have to
be released by Urban Development Department, Government of
Karnataka and CEO, KIADB respectively for undertaking the above
work.

Town Panchayath, Bajpe and Grama Panchayath, Jokatte are
unsewered area along the catchment of the river Gurupura. Chief
Officer, Bajpe has to take action for treatment and disposal of sewage

generated in the area near airport andBajpe village to avoid entering

of sewage into the storm water drain ultimately joining the Gurupura
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river and PDO, Grama Panchayat, Jokatte has to take action for treatment
and disposal of Sewage generated from Jokatte areas. Directions have to
be issued to DMA and CEO, ZP to release necessary funds required for
undertaking the STP work.

There is no proper Solid waste collection mechanism in the Baikampady
industrial Area. Construction debris (C and D waste) and solid waste
including plastic waste are being dumped everywhere across the
industrial area including the bank of the back water of Gurupura River.
KIADB and Mangaluru City Corporation (MCC) being responsible
agencies are required to initiate action to bring in a proper collection
mechanism of Municipal solid waste/C and D /plastic and other types of
waste and create awareness too in co- ordination with Industrial
Associations.

There were lot of complaints in Media and by Industries Association that
cess pool operators are discharging sewage through tankers and
dumping/dfscharg:’ng indirectly in to rivers. Committee suggests that
KIADB, MCC, ZP, PRED, Industrial Association and Police shall have to
install CCTVCamera at Strategic locations in their respective jurisdiction
to prevent any unauthorized/illegal dumping of waste
water/sewage/solid waste in to the river.

The Committee suggests that the Minor Irrigation department who is in
charge of protecting the river boundaries shall initiate steps to conduct a
comprehensive survey on river encroachment along with other line
departments such as, Revenue, CRZ, MCC and corresponding
Town/Grama Panchayats and take appropriate action on the
encroachers.

Upstream of the Gurupura river a vented dam is built, which is the
drinking water source for Maravooru Grama Panchayathand 14 other
villages. Since the construction of the dam, the river doesn’t get minimum
flow and during summer seasons fish kill incidents are happening in the
river during summer seasons due to build-up of organic load as a
result of inadequate [flushing. Zilla Panchayat, PRED, Mangalore
Officials will have to submit compliance to conditions imposed during
clearance of vented dam,

KSPCB to ensure Zero Liquid Discharge in all the industriesand
establishment of ETP in all small-scale industries irrespective of
effluent quantity.

KSPCB has listed out few non-complying industries which are habituated to
discharge into storm water drains in spite of some of them having the ETP
units. Continuous monitoring of such non-complying industries followed by
action as per law shall he initiated by KSPCB on priority.

KSPCB to take up strengthening of its laboratory at Mangaluru, adequate
manpower to be deployed and upgrade the laboratory with advanced
equipments.”
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In letter No. PCB/CE0-2/307-2022/2022-23/323 dated 02-12-2022 the member secretary,
KSPCB has addressed the letter to the Managing Director, KUWS & D Board, Bengaluru stating that,
the Hon'ble Tribunal has also directed the concerned departments (Mangaluru City Corporation
(MCC), Urban Development Department (UDD), Karnataka Urban Water Supply & Drainage Board
(KUWS & D B), Karnataka Industrial areas Development Board (KIADB), Zilla Panchayath
Mangaluru, Minor Irrigation & KSPCB to prepare the Action Plan in this regard and inform to
prepare and submit the Action Plan pertaining KUWS & DB on or before 15-12-2022.

The KUWS & D B is the implementing agency for Water Supply & UGD systems in urban
areas. Out of the recommendations of the Joint Committee, Town Panchayath Bajpe Municipal area
pertains to KUWS & D B.

As per Mangaluru City Corporation is concerned, KUIDFC is implementing Water Supply and
UGD schemes. Hence, for the Mangaluru City Corporation limit, KUIDFC are concerned to submit
the Action Plan.

The matter is discussed with the Environmental Officer, KSPCB, Regional office, Mangaluru,
the Executive Engineer, MCC, Mangaluru, the Chief Officer, TP, Bajpe and site inspection on 08-12-
2022. It is observed that, Town Panchayath Bajpe is unsewered area along the catchment of
Gurupura river.

Gurupura river originates in the Western Ghats and flows for about 80Km from Western
Ghats. It is a tributary of the Netravati River, which empties into the Arabian Sea, south
of Mangaluru. [t gets its name from the town Gurupura, situated near Mangaluru. It is also known
as Puchamogeru River, Phalguni River or Kulur River. The river flows for a length of about 3.00 Km
in Bajpe Town Panchayath limits. Bajpe town is situated at a distance 0f18.00 Km from Mangaluru,
the District Head Quarters. Bajpe Town Panchayath is upgraded from Bajpe Grama Panchayath by
including Malavooru and Kenjar areas on 19-02-2021. The total area of the town is 19.92 Sqgkm and
has 19 wards. The population of the town as per 2011 census is 18507 (population: - Bajpe - 9701,
Malavooru - 3468, Kenjaru - 5338). The Mangaluru International Airport is situated in Bajpe town
limits. Bajpe town is not covered by Under Ground Drainage system.

At present, individual domestic soak pits and septic tanks exist. As observed by the Joint
Committee, the sewage is being disposed into storm water drains which reaches nearest Nala and
eventually, enter into Gurupura/Phalguni river. The quantity of sewage generated in the town at
present is estimated to be approximately 1.64 MLD. There is no sucking machine with the Town
Panchayath. As per private owners who are collecting the faecal sludge informed that, the
frequency of desludging is about twice a week 6000 ltrs. Capacity cess pool.

From the above observations, the Town Panchayath Bajpe needs Faecal Sludge and Septage
Management as a short term measure and sewerage network for entire town with Sewage
Treatment Plant as long term measure.
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Tentative Action Plan

)

1))

"4

Immediate measure

The ULB has to take immediate action to bring awareness in the public to construct so
pits /septic tanks to prevent letting of sewage into open drains directly.

Linking of soak pits /septic tanks to open drains if any has to be detected and
disconnected immediately by the Local Body.

Soak pits / effluent from septic tank overflowing directly into open drains have to be
blocked immediately by the Local Body.

Cleaning of drains by the Local Body and repairing the storm water drains to ascertain
the smooth flow.

Instructing the Apartments/Commercial buildings/School/Colleges who are letting
untreated sewage to drains to stop and to treat the sewage collected in their premises
before letting to drains.

Short term measure

1. FAECAL SLUDGE AND SEPTAGE MANAGEMENT (FSSM)

In on-site sanitation system, the faecal sludge and black water is accumulated in

septic tank and soak pit, situated within the premises. Periodically,

vehicles will be used for desludging the septic tanks and trans

treatment at standalone FSTP,

Faecal Sludge generation calculation:

specialized collection
porting the same for

r Volume of the faecal sludge to be treated (cum) j
1) Population based 2) 3) Based
Popul Town Popul Volume on daily FSTP
ation | Total | Decada | Avg. | ation based | collection* | cap,
asper | House | HH Base Year 2025 Year 2040 (conside | data (Cap. | Require
2011 holds | growth size year ring Of vehicle d/
census rate 2025 | volume XxNo.of | conside
For For of the trips x No. red
For | septic | For | septic pit 4- of (cum)
pits | tanks | pits | tanks 6cum) vehicles)
18507 | 4358 20.76% | 4.25 |24101 2.17 ' 253 (2.88| 3.36 14.92 1.70 G.OUJ

Hence, considering above calculation, a 6 cum/day capacity Faecal Sludge Treatment Plant is
required for Bajpe town.

l Name of the work : Construction of 6.00 cum capacity Faecal Sludge Treatment Plant in
Bajpe town
Abstract Estimate
Y| Description of work Amount (Rs.
0. In lakh)
1) | Construction of 6.00 cum capacity Faecal Sludge Treatment Plant (FSTP 210.00
Plant) in Bajpe town incl. GST 18%
| 2) | Providing 6000 Itrs. capacity sucking machine / cess pool incl. GST 18% 75.00
3) | Administrative charges (ETP, Contingencies, labour cess & others 71.25
@25%)
Sub total 356.25
4) | Land Acquisition charges (about 0.50 Acre 45 m x 45 m) 100.00
. Total 456.25
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Period of construction/execution of FSTP needs about 1 year from date of entrustment of
work to the agency.

The ULB has to identify the land required and has to hand over the same for construction.

2. BY INTERCEPTION AND DIVERSION OF DRAINS (1&D):

This is a system of intercepting and collecting sewage from municipal drains (where
sewer network is absent) and to divert it to STP for treatment.

Interception and Diversion:

This is a system of intercepting & collecting sewage from municipal drains (where sewer
network is absent) and to divert it to STP for treatment. As an interim arrangement, till sewers
are laid in town, strengthening of drainage networks is to be taken up and intercepted into
existing/upcoming sewer network, wherever feasible, or brought to 1&D point from where,
sewage/sullage can be conveyed to STP/FSTP cum STP. The existing open drain carrying sullage
can be strengthened after providing suitable 1&D structures like coarse screen, grit chamber, fin
screen and settling basin etc., before intercepting into river.

Urban drains of various sizes comprising of tertiary, secondary and primary tributaries (main
drains) discharge sewage into natural water bodies. During dry weather, almost the entire flow
in urban drains consists of,

e Raw sewage from toilets not connected to a sanitary disposal system

e Partially treated effluent from existing septic tanks, and

e Other onsite (septic tank with soak pits) management systems where soak pits are not
provided or are blocked.

As an interim arrangement, till sewers are laid or in the periphery outside core area of the
town where providing sewerage system is uneconomical, strengthening of drainage networks
can be taken up and intercepted in the sewer network wherever feasible, so as to efficiently

- convey sewage/sullage to STP in the town.

Sullage Diversion (I&D) plan leading to Used Water treatment facility:

All tertiary and secondary drains will be provided with bar screens to trap floating debris, as
per the following norms;

¢ Drain upto 1m width cross section - @ every 1km

e Drain abovelm width cross section - as per the survey and assessment

e On primary drain, before outfall into a water body, there should be at least two bar
screens within 2km before discharge point into the water body.

e Proper daily cleaning mechanism for drains to avoid overflowing in case of choking.

Repairs and maintenance of drains:

The local body will also need to repair all surface drains to maintain continuity so that the
discharge is not dissipated through a breach or overflow. The dry weather discharge flowing in
the drains needs to be intercepted by local body at suitable locations so that at least 50% of the
current sewage generation in the town is collected and conveyed to the used water treatment
facility. This criterion is a mandatory condition for sanctioning Used water facility for ULB.
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Pumping arrangements are permitted, if absolutely necessary. However, gravity sewers a
preferred. The treated used water to the environmental discharge in compliance with Hon’bl
NGT 0.A. no. 673/2018.

However, it is the responsibility of the Local Body to carry out necessary repairs to the
drains and to maintain them in proper condition.

After detailed discussion with Chief officer, Bajpe and site visit on Date:21-12-2022, it is
observed that, in several places’ sewage either grey or black discharged directly to drains by
hotels, restaurants, apartments, marriage hall, lodges, households etc., further it reaches nala and
Gurupura river. The places of contamination observed at site on 21-12-2022 are as follows:

Thotlaguri Nala: The entire Bajpe town core area (commercial) grey sewage flows
through open drain along the main road is discharge to Thotlaguri nala near Bridge on main road.
After 200m flowing as greywater, the flow scattered in forest area for 200m to 400m (near
Central ground, Bajpe where households are letting grey sewage directly to nala) then crystal
clear water is observed @ 600m and 1km along the nala before it reaches SEZ area. After passing
SEZ area water combined with an industrial waste observed near Bridge of Koncharu main road.

After SEZ area, flowing about 3.5Km length it reaches nala at Jokatte junction railway
combines with Grey sewage from Devi college hostels, apartments, households at Kenjaru airport

entrance on Bajpe main road. Then it reaches Gurupura river after passing through Indian Coast
Guard area.
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Nala near Rego Bus stop, Karambaru, Malavooru:

This nala covers Kenjaru airport area, part of Malavooru area, but it is observed that there
is no any grey or black sewage flowing in this nala except solid waste. It reaches nala at Jokatte
junction railway combines with grey sewage from Devi college hostels, apartments, households
at Kenjaru airport entrance on Bajpe main road. Then it reaches Gurupura river after passing
through Indian Coast Guard area.
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Bajpe Main road near Airport road and Sri Devi college area Nala:

The nala starts from Bajpe main road near airport road covered by hotels, restauran
apartments, Sridevi college and Hostel area letting sewage directly into nala observed blac

sewage. It reaches nala at Thokur railway bridge then it reaches Gurupura river after passing
through Indian Coast Guard area.
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Bajpe More super market area drains: The municipal drains which collects the sewage from
More super market area towards Kenjaru observed black water. The publics of these area
complaint about letting of sewage from apartments during late night leads to mosquito breeding
and pungent smell. The flow of sewage observed along the alignment of municipal drains, in the

residential area flow obstructed due to accumulation of silt and in the main road sewage is
stagnant.
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Malavooru area Nala: The municipal drains originates from Maravooru lake near Ho
Grandbay joins with nala at entrance near to Maravooru Bridge-Bajpe main road. The flow
municipal drains about 250m obstructed by local people by objection to construction of drains
or by filling the drains. The flow of sewage observed along the nala, the flow is obstructed by

filling the earth for crossing the nala and letting the sewage directly to nala from marriage hall
turned the sewage to black.
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From all the above observations following measure to be taken up by ULB as an interim
arrangement, till sewers are laid in town,

1) ThotlaguriNala: Construction of I&D works with DI 300mm dia 600m gravity sewer line,
collection chamber with PTU, 0.5MLD capacity MBBR type STP by tapping nala.
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3)

4)

5)

case of choking.

Bajpe Main road near airport road and Sri Devi college area Nala: Construction of
I&D works with collection chamber and 0.5MLD MBBR type STP by tapping from nala.

Bajpe More super market area drains: Desilting municipal drains about 100m,
Construction of I&D works with collection chamber and 0.5MLD MBBR type STP by

tapping from municipal drains.

Malavooru area Nala: Desilting and construction of drains about 200m, Construction of
1&D works with collection chamber and 0.25MLD MBBR type STP by tapping from nala.

Project Cost:
o= —]
NAME OF WORK: PROVIDING INTERCEPTION & DIVERSION (I&D) OF MUNICIPAL
DRAINS/NALA CARRYING SULLAGE AS A SHORT TERM MEASURE BAJPE TOWN . )
LINE ESTIMATE
SL
i Amount
No Particulars (Rs in lakhs.)
1. | Thotlaguri-Nala: Construction of 1&D works with DI 300mm dia 600m 200.00
gravity sewer line with RCC machine hole, collection chamber with PTU,
DG room and 0.50 MLD capacity MBBR type STP.
2. | Nala near Rego Bus stop, Karambaru, Malavooru: Two bar screens within 5.00
2km before discharge point into the water body with daily cleaning
mechanism.
3. | Bajpe Mainroad near airport road and SriDevi college area Nala: 150.00
Construction of 1&D works with collection chamber/wetwell-cum-pump
house, sewage pumping machineries and 0.50 MLD MBBR type STP.
4. | Bajpe More super market area drains: Desilting of municipal drains about 150.00 )
100m, Construction of I&D works with collection chamber/wetwell-cum-
|| pumphouse and 0.50 MLD MBBR type STP i
5. | Malavooru area Nala: Desilting and construction of drains about 200m, 200.00
Construction of 1&D works with collection chamber and 0.25 MLD MBBR
type STP
6. | Fencing, Staff quarters/ Laboratary Room and Service Road/ Approach 10.00
Road to STP.
7. | 11kv express feeder from muss in Industrial area WW & STP. 50.00
8. | Providing Online Continuous Effluent Monitoring System as per KSPCB 15.00
norms
9. | Providing O&M to [ & D and Online Continuous Effluent Monitoring 100.00
System for 5 Years O&M.
Total 880.00
—

102



o=

192

'10. ’Add GST18% e 158.40
Sub Total 1038.40

Administrative charges (ETP, Contingencies, labour cess, 31 party
inspection charges & others @25%

Provision towards acquisition of land for Wet Well & STP site (20m x
20m size),

Deposit towards PWD, MESCOM, KPTCL for permission

e L L L ——
15. Rounding off m
\Toml Amount: m
-Mm

conducting survey only.

1

1.

12.
3.

The approximate amount required for short term measures as detailed above will be as under;

1) For providing FSSM system - Rs. 456.25 lakh

2) For I&D works - Rs. 1473.00 lakh

~ Total - Rs.1929.25 Jakh |

3 |
The amounts indicated is based on the line estimates. However, the Detailed Project
Report will be prepared after conducting detailed survey.

)  Long term measure ) |

Present Sewage generation
Present population of the town (apprx) 22775
Source of water supply - Borewells/ open wells and
Maravoor vented dam under Jal
Jeevan Mission. ..

I

Present rate of water supply - 90 LPCD
Sewage generation - 22775 x 90LPCD x 80%
=1.64 MLD

By sewer network and STP (under ground drainage system):

Population projection and Sewage generation;

Population of year

el el e
ELNE)
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Name of the work : Providing UGD system to Bajpe town

Abstract Estimate

SI No. Description of work Amount
(Rs. In lakh)

1) Providing sewer network with sewer pipelines and machine 7200.00

holes @ 80.00 lakh/km - length 90 km. (with RCC machine holes)
incl. GST 18%

2) Wetwells, rising mains, outfall sewer lines and pumping 500.00
machineries and all allied accessories incl. GST @18%
3) Sewage Treatment Plant - 2.00 MLD incl. GST @18% 400.00

4) House Service Connections - 6900 Nos. projected for year 2040 690.00
@ Rs. 10,000.00/No. incl. GST @18%

Sub Total (A) | 8790.00

5) Administrative charges (ETP, Contingencies, labour cess & others 2198.00
@25%) _

6) Land Acquisition charges (3.00 Acre) for outfall sewer line, 625.00
wetwells & STP

Sub Total (B) | 2823.00
;! - (A+B) Total | 11613.00

Period of execution is 2 yeérs after entrusting the work to tendered agency. The ULB has
to identify the land required and has to hand over the same for construction.

For preparation of Detailed Project Report, it is necessary to conduct detailed
topographical survey of the town for which, approximately Rs. 10.00 lakh is required which is to

be deposited by Town Panchayath, Bajpe. However, request for UGD scheme to Bajpe is also to
be given by the Town Panchayath.

This is a preliminary report. After deposition of the survey amount, the detailed

topographical survey will be conducted and the DPR for providing UGD scheme to Bajpe will be
submitted. e

tr I;/\QI 1\( @?{‘}J{_“l& a’\l

Exécutive Engineer ||

KUWS & D Board Division
Mangaluru i
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Abstract
Total cost
SL. No Treatment Module No.
(in lakh)
Construction of 10 Numbers of Community Soak Pit and
1 Chambers at Different Habitation at 62 thokuruvillage, 10
jokatteGram Panchayath, mangalore Taluk.. J 4018014.00
Construction of 65 Numbers of House Hold Soak Pit and
2 Chambers at Different Habitation at 62 thokuruvillage, jokatte 65
Gram Panchayath, mangalore Taluk.. 1105000.00
GRAND TOTAL
5123014.00
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g Qutfall Point 8 25%55%5%70%/1000 481 KLD
£ Qutfall Point 9 20*55*5*%70%/1000 3.85 KLD
fels] Outfall Point 10 20*55%5*%70%/1000 3.85KLD
20RTN s Swbd Final
A [P Discharg
whed “’wm e point
Dot | D000 . Type of DR
ook | OB / Gramathana/ L technology Sy gt
< B9, GP Land wwordwen| © selected T
litres/d g ; 8OTO | pems oz s
(Outfall | ( 't"e; AY | Bowwobsodeert oot | dveddodowen
Points)
BT
Outfall TOWROT* s - TR, | Recharge
point1 | >89 KLD machieosRgeeas | L e o o to Ground
A Oe00 By T we
CAES A
Outfall ToRCHT® TLHOD e mEFLATWE LT | Recharge
point2 | 462 KLD BeBMHOOTRDINT e e o to Ground
DY Fu DI we :
EEELIT
Outfall TVOWIORT® méc!_)‘o:b iz i TelfedBiiuieence Rechal-ge
Point 3 3.85KLD o4 e Tasleloplephanlat e o o to Ground
ATRF N WY
BRI
Outfall TOODT* WRHOD = s REFLABWELINS | Recharge
pointa | +23KLD | searvocs, seds By | T b & to Ground
3F we
BRETLIT Recharge
Outfall e o — el || (RRUE FE 0
Point 5 4.81 KLD Towadz® mé%)"o:b T Cl . TREFRATWE LN t(}G["Ol_Iﬂd




e B00RNY 8F, s et Jed) Wl Tweerhs &ecdo&frvd
VILLAGE DRAINAGE MAP AND OUT FALL POINTS:
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Geo tag Photos of the selected outfall points sites
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GPS Map Carme

Jokatte, Karnataka, India
. XROX+WE8, Jokatte, Karnataka 575030, India
Lat 12.969428° '
Long 74.847953°
&7 20/04/22 12:52 PM

120



210

.g—.ga:g!l g : . e S PR
¢ Jokatte, Karnataka, India
XROX+W68, Jokatte, Karnataka 575030, India
Lat 12.969428°

Migeria

Long 74.847953°
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‘ ?:;;e{] podd &R (Me) odwemdobd e Jedh ISR SIARAIVA T AL A
Bedd .

ABVAILABLE FUNDS UNDER SBM(G)-11 BASED ON POPULATION

BIUT0sd; 2000 3,08 B t) RSBV Ga. te0 B8 HE

zsa’maiﬁ #000 #08 TRV mesner CB. 990 8 A el

*Funds for GPs which are approved under SBM(G)-1, should be borne by 15™ FC / MGNREGA/ GP
Fund/ Others

*gsrried &gpe.ddo o3 -008), eshdneddrieoktos R @wowpokdndy oade
@Weeverv/ddere/Mme.Eo odimes/ 93d OBITTED, unaia&meﬂaisﬁ;d%.

SL DETAILS CONVERGENCE OF FUNDS
NO
5,008 TYorIros
] e MGNREGA/GP FUNDS
HH SOAKPITS
TR0 B[O "
2 SBMG/MGNREGA/GP FUNDS/15™ FC

COMMUNITY LEVEL SOAK PITS
0,23 R‘:Pﬁeﬁ’o'ca DROT

WASTE STABILIZATION PONDS

SBMG/MGNREGA/GP FUNDS/15™ FC

4 DEWATS SBMG/MGNREGA/GP FUNDS/15™ FC
2358080308 Koz 078 DodA |

5 =R w0 SBMG/MGNREGA/GP FUNDS/15™ FC
INLINE TREATMENT

6 CONSTRUCTED WETLAND SBMG/MGNREGA/GP FUNDS/15™ FC
2380 Y0 }

7 Sy MGNREGA/GP FUNDS/15™ FC
DRINAGE SYSTEM
TLET DT BB 0.8

8 =9 =g MGNREGA/GP FUNDS/15™ FC
PIPES & ACCESSORIES

-5, weod omeF () penToRBBTE BrREHT, R Jedd ISrBE
VDDV OTTSE Bedd

3 :
s gEE | | s ey =8 ol T . 80(MR) | weoword
Wty s SLETTA &3 f(swo/ee0) (20%) (8.0%)
! 628 | 000 | 7433%1.17-8697 660 5740020 | 4018014 | 1722006
BReER% ' .- '

!
P
AL : oade {
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B0 ST Bwkd (Treatment unit details)

OBERIAROBD Teoere
o8], ToOTO
270 SIT t y
i e P TR ke Proposed no of Oetich | B,
units (Capacity in KL/D)
1 53,0308 Fororod o5 e
HH SOAKPITS = 2
2 FeEnOL RorD Hio 10 42.53(221HH
COMMUNITY SOAK PITS . 33 )
©oweed &3e3 :(Approximate expenditure)
Abstract costing
S. No Treatment Module No. 1(1?;::;]2;:?
| Sabss Hord rHod 65 1105000
2 Rssotsead Ford o 10(221HH) | 4018014
GRAND TOTAL (A+B) 5123014

DIF adeeadobBobd), esmes weyms:(Convergence of funds for component )

Al Componént sBM@G) | .13 |monreca | . SP [ orhErs | ToraL |
NO FINANCE FUNDS
e N/A N/A 1105000 N/A N 105000
' HH SOAKPITS ‘A | 11030
Bednmeodogorionrood
2 | COMMUNITY SOAK | 4018014 | N/A N/A N/A N/A | 4018014
( PITS
Total cost of all components for a Village 5123014
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F0NEL0R 3030 d3rzm® (Operation and Maintenance)

REVDTRCY RV IeD) IDEDIO PUTOYDR), oaTe DJRTOI &Y R
TXeR0NSORTDTE) IDETR TXBY, FOONELION TKIDB DRI .

15" finance and GP Funds Shall be used for Operation and Maintenance
Jor all the treatment units constructed (including desilting of drains) for
Grey Water Management.
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ANNEXURE-7

IONPRTD HTIINTOF

€50320% 00 word SET Tow:756,
ahmesngwedsF <58 epef gror®, sSoorvwdi— 575003
=00rwRT BRdiec:2220313-318
72,5°,0824-2220310
0.0, 500/ 0ak.22.6.1/2022-23 /056 — BT00%: ,03.2023
on, ' '
3030 50
sroress oael, A0, dabodm aodp’ /s O
30T IS ,100 é\3\
o Bowod 8ymdse Bed ﬁ 6 /’fb
&Oﬁmd). e/\j S

ob: Frec; T, ead BT T3y ob ehordPad B85 Boal,:0.A F0s};:307/2022 TOR
ATer BZF03 b iérbatig,d .
guefe:1. SO @50 BRIFLIB TRy ALDS Qabode sod? BB 333 ,102)
23 Bozal gymedse Sded Dorted 83T B3, Vos;:
No:KSPCB/EO(MNG)/NGT-OA No.307 of 2022/2022-2023/1953 d:24.02.2023
2 300 eDaboBds IOh.5H:06.03.2023

hedI ddabs, RBowohAdBod, & Uac.’a ead BB F;0d odvab 3,800 RBoak;:0.ABoa: 307/2022 dod
DonHed DEeRns HO8 aydab Foeped (HhPHo) IBad SO 3RS ABRO Teg B Byrieyen
ABer dRIADBT. VB0 BBORTO Feed 301 DBoRrdz0BMLT FIT, Torte BT By dSFBR DI
egdarsoeN e ea!_.,mratimﬁ' :adfmad)d)daod Fore S0aky sewasriroddawef , IrdnY vl
3dedrive Rod,0xd QS DOTYBSB, DY dedh wSoBoh) BODDDSDHFHWIN ABer BT 0 BBTRT
Claf3sal) 30RBNDBE. FISYB, Torle O3 FBED), Syt R8TN InedE BT BT oINYRY
Aoharbaed B02edd , Tadead BAD w;0d shogvad APerBaF,ad Fabaleeasaby 30320% B

a3 daonn o3, 30x B00BR A8 e, BOIT.
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Sulaj Kini { Bell Paint)

LAYOUT OF BAIKAMPADY INDUSTRIAL AREA, MANGALORE

Suresh B Karkera

HARBOUR LAND

(TOTAL EXTENT 541 .49 ACHES)

approved in the Board meeting did. 27-11-1967

Note : Layout plan

Angnthesh V Prabhu
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Action plan

_ Time Limit

| Installation of GPS tracking to all cess pool vehicles asgn:m
Geo co-ordinations of route | 6 months

Implementing the manifest system to track the collection | 1 year

and transportation of sewage from generation o disposal

point

And Bar code system will be developed to all those | 1 year
tankers involved in the sewage collection
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“ The Committee suggests that the Minor Irrigation Department which is in charge of protecting the
iver boundaries, initiate steps to conduct a comprehensive survey on river encroachment along with
other line departments such as Revenue, CRZ, MCC and corresponding Town/ Grama Panchayaths
and take appropriate action on the encroachers™
250k TS0 eRT [THOR HHITE Fed ma-s womﬁecdrm GOVTOTY WOD/FTOR
J:m'@:a’ 83 odeexs (Time bound action plan) o, e AP REBATZE. RBO QWONEI,
SR, TAW mw@eﬁdrcﬁ S350 HDTWOT ad@m@ ﬂﬁnyﬁfﬁaﬁm@déod DTEDB/RY, WORTBN
waﬁr:iﬂs wmmow BO0 /3035 dRexd DB fo:n geled gD WY (2)5303: ﬁ.@\.@mu?a
©E003, FHOONT FTIONFTIOT QOWRCRTT, NE?__J DeoORO T WOBLFO ef)zp:ﬁa er*ﬁ WeIem,
SorERth aEt w3 T3 (3)03eH MmO IV, B ¥NF03 FHAHT.
EED =0 ' moT IS {

i 0 The Committee suggests that the Minor | In the order to conduct the comprehensive survey
Irrigation Department which is in | on river encroachment. the assessment is assigned
charge of protecting the river | to the survey team of National Institute of
boundaries, initiate step to conduct a | Technology, Karnataka, In which following process
comprehensive ~ survey — on  river | is involved.

encroachment along with other line
departments such as, Revenue, CRZ. | Historical Analysis of River Boundary — Gurupura
i-ta MCC and corresponding Town/Grama | river
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Panchayats and take appropriate action
on the encroachers

The historical analysis of river boundaries using
Geographic Information Systems (GIS) involves
examining and interpreting changes in river
boundaries over time. GIS technology provides a
valuable tool set for capturing, managing,
analyzing, and visualizing spatial data related to
rivers.

Here is a brief description of the process involved
in historical analysis of river boundaries using GIS:
Data  Acquisition: ~ Satellite  images, aerial
phetographs  and  other relevant historical
documents are collected. These sources provide
essential information about past river boundaries
and their changes.

Georeferencing: The historical maps or images are
georeferenced to align them with the coordinate
system used in GIS. Georeferencing involves
identifying common control points on the historical
maps and corresponding locations on modern maps
or satellite imagery.

Data  Digitization: Once georeferenced, the
historical maps or images are digitized. This
process involves manually tracing the river
boundaries and capiuring their spatial information
as vector data in the GIS software.

Change Detection: By comparing the digitized river
boundaries from different time periods, changes in
the river's course, width, or location can be
identified. GIS tools can be used to detect and
quantify these changes, providing a visual
representation  of  historical river  boundary
dynamics.

Analysis and Interpretation: The historical river
boundary data can be analyzed using various GIS
techniques and spatial analysis tools. This analysis
may involve measuring changes in river length,
calculating rates of erosion or deposition,
identifying patterns of channel migration, and
assessing the impact of human activities on river
boundaries.

Visualization: GIS allows for the creation of
informative visualizations, such as maps and charts,
to communicate the findings of the historical
analysis. These visualizations can help decision-
makers, and the general public better understand the
historical evolution of river boundaries.

The historical analysis of river boundaries using
GIS enables researchers to gain insights into the
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natura! processes and human interventions that have
shaped rivers over time. It can contribute to studies
on river morphology, hydrology, land-use planning,
environmental impact assessment, and historical
geography.

This process will be completed by 45 days and after
finding the exact quantum of river encroachment,
the concerned competent authority will be initiated
to take appropriate action on the encroachers.

ATO wRTpom SOHCHI), IF Bo0T FTN IYAT,
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-243 ANNEXURE-10

TO THE HON'BLE NGT ORDER WITH RE
| ION 2022

Hon'ble NGT, Principal Bench, New Delhi has passed an order OA No:307 of 2022 dated:
29.04.2022 based on the “News item published in The Hindu dated 26.04.2022 titled
“Flow of industrial effluents into Phalguni results in fish kill” Also the Tribunal
Constituted the Joint Committee to look into the matter.

The committee submitted the report on 11.10.2022 to Hon'ble NGT and same was
considered during the hearing on 21-11-2022. In the Order with respect to the
discharge of Industrial effluent in to the storm water drain leading to the Phalguni
River following directions were given to the State pollution Control Board.

* Ensuring Zero Liquid Discharge in all the industries and
establishment of ETP in all small-scale industries irrespective of
effluent quantity

» Initiation of action against the non-complying industries which are
habituated to discharge into storm water drains

e KSPCB to take up strengthening of its laboratory at Mangaluru,
adequate manpower to be deployed and upgrade the laboratory with
advanced equipments.”

In view of above following are the compliance status to the NGT directions;

Ensuring Zero Liquid Discharge in the industriesan
es lishment of ETP in_all small-scale in tries irres ive of

effluent quantity

There are 11 major effluent generating industries are operating in the
Baikampady Industrial area and as per the Board directions all industries
are provided the ETP for treating the effluent generating the industrial
process with Reverse Osmosis (RO) unit as tertiary treatment. The treated
water is being utilized /recycled within the premises completely and
achieving the Zero Liquid Discharge status.

The details are as below;

SL.No [ Name of the Sector ETP status Status ZLD
industry
1 M/s Adani Edible oil ETP with RO system Complied
Wilmar Limited | refinery
2 M/s Total Oil LPG Gas filling | ETP Complied
India Pvt. unit
Ltd(ELF Gas
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IndiaPvtled) | .. ey e |

3 M/s United Distillery ETP with RO system Complied
Breweries
Limited =B

4 M/s Sequent Pharmaceutical | ETP with RO system Complied
Scientific
Limited

5 M/s Anagha Edible oil ETP with RO system Complied
Refineries (P) refinaries
Limited.

6 M/s Everest Sea | Fish processing | ETP with RO system Complied
Food

7 M/s Baby Fish processing | ETP with complete Complied
Marine Sarus utilization for gardening

within the industry
| premises.

8 M/s Patanjali | Edible oil ETP with RO system Installed the ZLD
Foods Limited | refinery system, but the
(Formerly known action was initiated
as Ruchi Soya against the industry
Industries), under the provisions
Plot 2P, 3P & 4P of the Water
Baikampady (Prevention and
Industrial Area, Control of Pollution)
Mangalore, D.K Act, 1974 for
District. violating the consent

conditions and
discharging the
waste water into the
storm water nala.

9 M/s Ocean Fish processing | ETP with RO system Not Complied
Protein Pvt Closure directions was
Limited issued to the industry

vide letter
No.KSPCB/SEO/ENF-
CMP/1485/CLOSUREO
RDER/WPC/2022-
23/135,Dated:07.10.22
under the provision of
the Water (Prevention
and Control of Pollution
Act, 1974

10 M/s Viceroy Fish processing | ----- e Not Complied
India Export e Consent was

Pvt. Limited

withdrawn by the
Board vide
letterref.No.KSPCB/SE
0-MNG/CWL/ 2023-
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24
01.03.2023.

vide

0B-1538/Closure
Order/2022-23/01
Dated:21.04.2023.

/407,Date:

e Closure Directions was

issued by the Board
letter |
No.KSPCB/SEO/NEIA-

11 M/s Marine Fish processing | ETP with RO system e Not Complied
Food Packers e Notice of Proposed
Direction under the
provision of the Water
Act vide letter
NoPCB/SEO/(MNG)/N
PD/2022-23/14,
i | Dated:10.042023.
habituated to discharge into storm water drains
Joint Committee report has stated that, 08 industries are found to be
discharging the effluent into the drain which ultimately joins the Phalguni
River. The State Pollution Control Board has initiated the action against these
industries and the details are submitted as follows;
Sl | Name and address of | Activity Action initiated by theKSPCB
No. | theindustries
1 M/s Ocean Proteins, | Fish eClosure directions was issued to the
Plot No. 281/282, | processing( industry vide letter No.KSPCB/SEOQ/ENF-
Baikampady Industrial | Surimi) CMP/1485/CLOSUREORDER/WPC/2022-
Area, Mangaluru, D K 23/135,Dated:07.10.22 under the
District-575011. provision of the Water (Prevention and
Control of Pollution Act, 1974.

* Recommended to levy the Environmental
a Compensation of Rs. 59,25,000 to the
Board.

* Recommended to issue the authorization
for filing the Criminal Complaint under the
provision of the Water Act..

2. |M/s Shree Gurudev | Tanker e Recommended to issue the closure
Service Station, PlotNo. wa | direction under the provision of the Water
102, Near Canara Steel | shing (Prevention and Control of Pollution Act,
Industry, Industrial /vehicular 1974.
Area, Baikampady, | Service station | eRecommended to levy the Environmental
Mangaluru, Dakshina Compensation of Rs. 27,00,000 to the
Kannada Board.

* Recommended to issue the authorization
for filing the Criminal Complaint under the
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provision of the Water Act for past
violation.

M/s Stems and | Granite cutting | eRecommended to issue the closure
Leaves International, | andpolishing direction under the provision of the Water
Plot No.162-C, (Prevention and Control of Pollution Act,
Baikampady Industrial 1974 vide letter No
Area, Mangalore, D.K KSPCB/EO(MNG)/Stems and
District-575011 Leaves/S0/2023-24/95,
Dated:19.04.2023.
e Recommended to levy the Environmental
a Compensation of Rs. 23,37,500 to the
Board.
¢ Recommended to issue the authorization
for filing the Criminal Complaint under the
provision of the Water Act for past
violation.
M/s Viceroy Exports |Fish e Consent was withdrawn by the Board
India Pvt. Ltd., | Processing vide letter ref.No.KSPCB/SEO-

PlotNo.55,Baikampady
Industrial Area,
Mangalore, D.K District-
575011,

(Freezing and
Export)

MNG/CWL/ 2023-24 /407,Date:
01.03.2023.

e Recommended the Board to levy the
Environmental Compensation of Rs. Rs.
30,87,500.

e Recommended the Board to issue the
authorization for filing the Criminal
Complaint under the provision of the
Water Act.

e Closure Order has been issued by the

Board under the provision of the Water-

(Prevention and Control of Pollution Act,
1974 vide letter No.KSPCB/SEO/NEIA-
0B-1538/Closure  Order/2022-23/01
Dated:21.04.2023.

M/s Sunrise Mats, Plot
No. 6-16, Baikampady
Industrial Estate Area,
Mangalore, D.K,
District- 575011

Plastic waste

reprocessing
and mat
making

e Closure Order has been issued by the
Board under the provision of the Water
(Prevention and Control of Pollution Act,
1974 vide letter No.KSPCB/SEO/ENF-
CNP/1485/Closure  Order/WPC/2022-
23/167, Dated:18.03.2023.

e Recommended the Board to levy the
Environmental a Compensation of Rs.
53,37,500 to the Board.

M/s A. K. Veneers Pvt.
Ltd., Plot
No.449,Industrial
Area, Baikampady,
Mangaluru, D. K.
District

Plywood and
Veneers
manufacturing

e Recommended to levy the Environmental
a Compensation of Rs. 1,93,75,000 to the
Board.
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M/s Marine

Packers

Food

Fish
processing

* Notice of Proposed Direction under the
provision of the Water Act vide letter
NoPCB/SEO/(MNG]/NPD/2022-23/14,
Dated:10.04.2023.

respective industries the State Pollution Co
industries and the details are submitted as

S1 Name and add re?ﬂ Activity [ Action initiated by theKSPCB

No. | of theindustries AR

1 M/s Bright Packaging | Plastic * Recommended to issue the authorization for
Pvt Ltd Package filing the Criminal Complaint under the
Plot No 162-B, Manufacturing provision of the Water Act for for discharge of
Baikampady Industrial effluent into the storm water drain.
Area, Mangalore, DK
District

2. M/S. Everest Sea Foods | Fish * Recommended to issue the authorization for
Pvt Ltd Processing filing the Criminal Complaint under the
Plot No. 414 & 413 Part (Freezing and provision of the Water Act for discharge of
(S No 16 Portion) Export) effluent into the storm water drain.
Baikampady Industrial
Area, Mangalore, D.K
District RO SRECIE. S

3 M/s Mangala Bleaching Laundry * Recommended to issue the closure direction
& Dyeing Industries activities under the provision of the Water (Prevention
Plot No 288, and Control of Pollution Act, 1974 vide letter
Baikampady Industrial No.KSPCB/EO(MNG]/MangaIa
Area, Mangalore, D.K Bleaching/LO/ZO23-24/443,
District Date:03.06.2023.

* Recommended to issue the authorization for
filing the Criminal Complaint under the
provision of the Water Act for past violation.

4 M/s Patanjali Foods | Edible Oil | e Consent was withdrawn under provisions of
Limited (Formerly Refinery Water (P&CP) Act, 1974 and Air(P&CP),1981

known as Ruchi Soya
Industries),

Plot 2P, 3P & 4p
Baikampady Industrial
Area, Mangalore, D.K
District

vide order No.
PCB/RSEO(MNG)/LO/REFUSALORDER/ 2023 -
24/122, Dated:07.06.2023.

* Recommended to issue the closure direction
and the authorization for filing the Criminal
Complaint under the provision of the Water
(Prevention and Control of Pollution Act, 1974
vide letter NO.KSPCB/EO(MNG)/Patanjali

Foods /1.0 / 2022-23/396, Date:31.05.2023, |

JASY | A
Environmental Officer

KSPCB, Mangaluru
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Regional Office : ), TIedE §eeD :
Karnataka State Pollution Control Board oxg =8, 100
Parisara Bhavana, 10B, Baikampady Industrial Area, Bgomnt §mown It
Mangaluru - 575 011 ;bmgmd; 575 011 Buof bdE ooz

Tel.: 0824-2408239 ; .
e-mail: manglore@kspcb.gov.in  website: http:kspcb.gov.in mo% &0300:‘55’.) ttand

towards a cleaner Karnataka
No. KSPCB/EO(MNG)/OANO 307/2022/202-24/ 6 2_ DaTE:L')"—OI.)-Q,D

To,
The Member Secretary
KSPCB, #49, Parisara Bhavan
Bengaluru-01

Kind Attn: SEO WASTE MANAGEMENT CELL-1

Respected Sir,

Sub: Calculating the Environmental Compensation for the discharge of untreated sewage
into the river as per the NGT Order 593/2017-reg
Ref: 1. NGT order in the matter of OA No. 593/2017.
2.This office Notice issued vide letter No.KSPCB/EO(MNG)/Notice/2022-23/396,
Dated:14.06.2022.
2.NGT order in the matter of 0A No. 307/2022 issued on 21.11.2022.

Coskekokokok

With respect to above subject, it is to be submitted that, Hon’ble National Green Tribunal
in the matter of OA No. 307/2022 has constituted the Joint Committee to look into the matter
of pollution of River Phalguni and the committee in its report observed that,

1. Committee has observed entry of domestic sewage all along the river
through Storm Water Drains; this needs an urgent attention by
Mangaluru City Corporation (MCC).

2. There is no Underground drainage (UGD) facility with terminal Sewage
Treatment Plant (STP) in Baikampady industrial area to take care of
sewage/sullage discharge from Godown, commercial establishments,
hotels and some small industries, Labour quarter’s/sheds. etc.
Responsible organizations like KIADB and Mangaluru City
Corporation (MCC) are required to initiate action to construct a
proper UGD system with terminalsewage treatment plant

3. Mangaluru City Corporation also has to initiate action for treatment
and disposal of sewage generated from the area around the
Baggundi lake such as, MSEZ RR colony, Angaragundi, Kudumbur
Villages so as to prevent joining of untreated sewage into
Baggundilake thereby to Gurupura river

The Hon’ble Tribunal inits order dated 2.11.2023 has dlrected the State pollution Control
Board.

e Ensuring Zero Liquid Discharge in all the industries and
establishment of ETP in all small-scale industries irrespective of

“TRAT WYE AYR, WOXS TR ILR” . ' Avoid use of Plastics - Be "Eco" Friend 59
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effluent quantity

e Initiation of action against the non-complying industries which are
habituated to discharge into storm water drains

* KSPCB to take up strengthening of its laboratory at Mangaluru,
adequate manpower to be deployed and upgrade the laboratory with
advanced equipments.”

Further, the NGT in the matter of OA NO 593/2017 issued the following direction;

All the Local Bodies and or the concerned Departments of the State Government have
to ensure 100% treatment of the generated sewage and in default to pay
compensation which is to be recovered by the States/UTs, with effect from
01.04.2020. In default of such collection, the States/UTs are liable to pay such
compensation. The CPCB is to collect the same and utilize for restoration of the
environment.

In view of above, the Environmental Compensation on Mangaluru City Corporation
for discharging sewage into the Gurupura River considering the compliance status by
the authorities as on 31.12.2022 (as per the NGT Ordre dated 21.11.2022) is calculated
as follows :

Compliance status:
* Mangaluru City Corporation authorities has not established the Sewage Treatment
Plant and the untreated sewage is being discharged into the Gurupura River.

e Also not submitted the Concrete action plan with time line and Cost estimation as
per the NGT Ordre dated 21.11.2022.

CALCULATION OF ENVIRONMNETL COMPONESATION

1. Sewage Treatment Gap

Following are the Sewage treatment gap estimated as per the report submitted by the MCC
Mangaluru

Area Population Estimation of | Treatment Gap
Sewage capacity
generation
Phalguni river | 2,71,490 52.25MLD 35MLD 17.25 MLD
catchment area

comes under Zone-1
to 5 & zone 9 in
terms of Drainage
area and East & west
District in terms of
sewage district.

North bank of 27687 5 MLD 2 MLD 3 MLD
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the Phalguni
River Area
around the
Baggundi
lake such as,
MSEZ RR
colony (Ward
No 8 & 9),
Angaragundi,
Kudumbur
Villages
(Ward No 10)

Total 299177 57.25 MLD 37 MLD 20.25 MLD

2. CALCULATION

EC=17.5 [ Total Sewage generation- Installed Treatment capacity] + 55.5 [ Total Sewage
generation - Operational capacity)] + 0.2 [Sewage Generation - Operational capacity] X N
+ Marginal Cost Environmental Externality X Total Sewage Generation- Operational
Capacity] X N

N= Number of days from the date of direction of CPCB/SPCB/PCC: After receipt of
complaint regarding the fish kill and pollution in Gurupura river and subsequent NGT
case OA No0.307/2022 The Regional Office, KSPCB, Mangaluru issued a notice on 14th
June, 2022(Copy attached) hence number of days calculated from 10th June, 2020 for
estimation of environmental compensation till compliance status by the authorities as on
31.12.2022 (as per the NGT Ordre dated 21.11.2022.) Hence up to 315t December 2022
number days are - 201 days '

Hence,
Environmental Compensation (in Lacs) =17.5 (57.25-37) + 55.5(57.25-37)+0.2(57.25-
37) X201 + 0.05X (57.25-37) X201
=354.375 + 1123.875 +814.05 + 203.5125
=Rs. 2495.81/- Lakhs

In view of above it is to be submitted to verify the Environmental Compensation as
calculated above and levy the EC in compliance to the Hon’ble NGT directions issued vide
ref(1) and (2).

rs faithfully

AN
Environmental Officer
KSPCB, Mangaluru &
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Regional Office : T, e ¥eded :
Karnataka State Pollution Control Board zoxg 1358, 102
Parisara Bhavana, 10B, Baikampady Industrial Area, U somma §mom I e
Mangaluru - 575 011 Sondedh - 575 011 BROFLIE Doz

Tel.: 0824-2408239 maw &01)03 o Doge
e-mail: manglore@kspcb.gov.in  website: http:kspcb.gov.in ] <
towards a cleaner Karnataka

No. KSPCB/EO(MNG)/0A NO 307/2022/202-24/6 DaTE: 5-04 -2

To,
The Member Secretary
KSPCB, #49, Parisara Bhavan
Bengaluru-01

Kind Attn: SEQ WASTE MANAGEMENT CELL-1
Respected Sir,

Sub: Calculating the Environmental Compensation for the discharge of untreated sewage
into the river as per the NGT Order 593/2017-reg
Ref: 1. NGT order in the matter of OA No. 593/2017.
2.This office Notice issued vide letter No.KSPCB/EO(MNG]/Notice/Z022-23/397,
Dated:14.06.2022.
2.NGT order in the matter of OA No. 307/2022 issued on 21.11.2022,

o dkkkokk

With respect to above subject, it is to be submitted that, Hon’ble National Green Tribunal
in the matter of OA No. 307/2022 has constituted the Joint Committee to look into the matter
of pollution of River Phalguni and the committee in its report observed that,

1. Committee has observed entry of domestic sewage all along the river
through Storm Water Drains; this needs an urgent attention by
Mangaluru City Corporation (MCC). ;

2. There is no Underground drainage (UGD) facility with terminal Sewage
Treatment Plant (STP) in Baikampady industrial area to take care of
sewage/sullage discharge Jfrom Godown, commercial establishments,
hotels and some small industries, Labour quarter’s/sheds. etc.
Responsible organizations like KIADB and Mangaluru City
Corporation (MCC) are required to initiate action to construct a
proper UGD system with terminalsewage treatment plant

and disposal of Sewage generated from the area around the
Baggundi lake such as, MSEZ RR colony, Angaragundi, Kudumbur
Villages so as to prevent joining of untreated sewage into
Baggundilake thereby to Gurupura river

The Hon’ble Tribunal in its order dated 2.11.2023 has directed the State pollution Control
Board.
* Ensuring Zero Liquid Discharge in all the industries and
establishment of ETP in a]] small-scale industries irrespective of

“TRAF wYE DO, TOXS TR 32" Avoid use of Plastics - Be "Eco" Friend!? 62
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effluent quantity

* Initiation of action against the non-complying industries which are
habituated to discharge into storm water drains

* KSPCB to take up strengthening of its laboratory at Mangaluru,
adequate manpower to be deployed and upgrade the laboratory with
advanced equipments.”

Further, the NGT in the matter of 0A NO 593/2017 issued the following direction;

All the Local Bodies and or the concerned Departments of the State Government have
to ensure 100% treatment of the generated sewage and in default to pay
compensation which is to be recovered by the States/UTs, with effect from
01.04.2020. In default of such collection, the States/UTs are liable to pay such
compensation. The CPCB is to collect the same and utilize for restoration of the
environment.

The Karnataka Industrial Developmental Authority being the authority to develop the
industrial areaand facilitator to the industries operating the industrial area has the onus
to provide common Sewage/trade effluent Treatment Plant(CSTP/CETP) for the
treatment of Sewage generated in the industrial area.

In view of above, the Environmental Compensation on the authorities of Karnataka
Industrial Developmental Board for discharging sewage into the Gurupura River
generated in the Baikampady Industrial area considering the compliance status by
the authorities as on 31.12.2022 (as per the NGT Ordre dated 21.11.2022) is calculated
as follows

Complian tatus:
* Mangaluru City Corporation authorities has not established the Sewage Treatment
Plant and the untreated sewage is being discharged into the Gurupura River.
* Also not submitted the Concrete action plan with time line and Cost estimation as
per the NGT Ordre dated 21.11.2022.

CALCULATION OF ENVIRONMNETL COMPONESATION

1. Sewage Treatment Gap

Following are the Sewage treatment gap estimated as per the report submitted by the MCC
Mﬂgaluru

Area Population | Estimation  of Treatment Gap
Sewage capacity
generation
Baikampady 15400 6 MLD 0 6 MLD
industrial area
Total 3,14,577 63.25 MLD 37 MLD 26.25 MLD |
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2. CALCULATION

EC=17.5 [ Total Sewage generation- Installed Traement capacity] + 55.5 [ Total Sewage
generation - Operational capacity )] + 0.2 [Sewage Generation - Operational capacity] X N
+ Marginal Cost Environmental Externality X Total Sewage Generation- Operational
Capacity] XN

N= Number of days from the date of direction of CPCB/SPCB/PCC: After receipt of
complaint regarding the fish kill and pollution in Gurupura river and subsequent NGT
case OA No.307/2022 The Regional Office, KSPCB, Mangaluru issued a notice on 14th
June, 2022(Copy attached) hence number of days calculated from 10th June, 2020 for
estimation of environmental compensation till compliance status by the authorities as on
31.12.2022 (as per the NGT Ordre dated 21.11.2022.) Hence up to 315t December 2022
number days are - 201 days

Hence,
Environmental Compensation (in Lacs) =17.5 (6-0) + 55.5(6-0)+0.2(6-0) X 201 + 0.05X
(6-0) X201
=105 + 333 +241.2 + 60.3
=Rs.739.5/- Lakhs

In view of above it is to be submitted to verify the Environmental Compensation as
calculated above and levy the EC in compliance to the Hon’ble NGT directions issued vide

ref(1) and (2).
=\
Envi onmel\l a]\JOfﬁcer

KSPCB, Mangaluru g
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ANNEXURE-13

Hon’ble NGT, Principal Bench, New Delhi has passed an order in the matter of 0A No:307

of 2022 dated: 21.11.2022 where followin

strengthening of the KSPCB Laboratory.

“KSPCB to take up strengthening of its
adequate manpower to be deployed and u

advanced equipments.”

KSPCB has taken up strengthening the Re
procuring the additional Equipments to u
of Rs. 58,15,731, The details of the e

laboratory at Mangaluru,
pgrade the laboratory with

gional Laboratory located at Mangaluru by
pgrade the existing laboratory with total budget cost
quipment purchased with quantity and cost is given

g direction was given with respect to the

below;
INSTRUMENTS LIST
SL P . Date of
No. | Instrument Make Inst. Srial No. Quantity | Value Installation
1 | UV Spectro Photo | cyerponics 453 1 102133 | 29.06.2022
Meter '
2 | Dieital - turbidity | oo orponics 7757 1 29618 | 29.06.2022
meter _
3 Digital pH meter LAQUA HORIBA JG1L0035 1 98825 28.02.2022
4 ;"e'f;rb]e Conductivity | | 4 0UA HORIBA SD2A0005 1. 158120 | 10.03.2022
2022-T08912 &
5 BOD Incubator. ] ”.ESCO Isotherm 2022108913 2 B 712740 | 29.08.2022
6 Specific ion meter Thermo scientific V18815 1 1008721 | 10.08.2022
Portable S
7 DO,Conductivity & pH | LAQUA HORIBA SF1J0002 1 363440 | 28.02.2022
Equipment Kit
Baceriological
8 —— NUVE 4.2511 & 4.2504 2 517774 | 19.08.2022
9 Cold Storage Bluestar _ 1 495100 | 28.07.2022
10 | Refrigerator Samsung 04PY 1 36500 04.01.2023
; 1009888777 &
11 | Hot Water Bath Labquest Borosil 1009746791 2 154108 | 13.01.2023
12 | Ultrasonic Cleaner Labquest Borosil gt?ﬁ[(})(]}32215013 1 140007 | 13.01.2023
(SI
13 | Analytical Balance Sartorius Quintix ?;(]"0043 VIG496)% 2 281886 |17.01.2023
N0.0042004382) |
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. e 2230005
14 | Bottle Top Dispensor | Microlit 22216111 2 46610 17.01.2023
15 | HotAir Oven ROTEK 23418 1 86022 31.01.2023
16 | Muffle Furnace ROTEK 2303 1 178062 | 31.01.2023
Constant
17 | Temperature Water | ROTEK 23W19 1 97940 31.01.2023
Bath R B
18 | Autoclave Rotek 2311 & 2314 2 495600 | 31.01.2023
19 | TKN Digestion Unit Gehradt 7060220067 . 1646100 | 02.02.2023
20 | COD Digestion Unit Labquest Borosil 1011791892 - | 67653 14.02.2023
21 | TCLP Rotary Agitator | Thermoenvironmental TCLPT 131A 23 1 193284 | 20.02.2023
gy | Pont | 4 cute Instruments MF 93-X009 1 174109 | 20.02.2023
Apparatus
23 | Rotary Evaporator IKA 6259421 1 530379 | 20.02.2023
24 | Bio Safety Cabinet Imset 6055 1 531000 | 02.03.2023
Nano Pure Water
25 Purification System EVOQUA W3T324491 1 370000 | 4.032023
26 | Gas Chromatography
: SUPPLY IS PENDING
27 | Microwave Digester
28 | Bomb Colorimeter INSTALLATION PENDING
b

Environmental Officer
KSPCB, Mangaluru
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ANNEXURE14

INTOINTTOF

word Bt Jow) 1756,

CACF W', whonYvet -575003
Bwdaord :8e3ed :2220313-318
9,57, Sowy: 0824-2220309

Environmental Officer
KSPCB

Parisara Bhavana,10B, Baikampady Industrial Areg,

Mangalore 575011

HFwos 02-05-2023

Sub: Compliance of the proceedings of the meeting dated 01/04/2023
Ref:No. KSPCB/EOIMNGO/GURUPURA/2023-24/46 DATED

Action Taken

Dear Sir/Madam
/
11/04/2023
RESERSGRE S -
| SLNO |
. Complaint
I 2 Dumping/ disposing of sewage in to the
16; | storm water drains through Cess pool |
| ‘tankers is not permitted. Individual
|  industries/establishments  will be held
y ' responsible under the Water Act and
g;% action will be initiated in case of default.
.| The industries shall ensure that the
q ™ ) sewage disposed through cess pool is |
UL  through MCC authorized vendors and it |
1 % | shall be further disposed and treated in
/‘V& ' STP of MCC only. Dumping in to the |
Qﬁc"/&/ ' wet wells is not permitted. MCC shall |

.........

| direct the authorised vendors to dispose
| the sewage in to the STPs only .

MCC has directed all its vendors to |
dispose the sewage into STPs only.
Private vendors who haven’t obtained
permission from MCC are dumping |
sewage to the storm water drains. KIADB |
should take action against these vehicles |
that illegally dump sewage within their |
{imits.

| KIADB/MCC shall look in to this and
' taken action to set up UGD facility with
| terminal treatment plant in Baikampady
‘ Industrial Area. The work of common
| STP and UGD in Baikampady industrial
‘ area shall be taken on priority and as on

"date progress with action taken report

' shall be submitted by KIADB/ MCC to |

| KSPCB.
|

KIADB to prepareﬂ the DPR and action
plan for common STp
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As per the report submitted to the
Hon’ble NGT in the matter of QA No
307/2022 CCTV Cameras have to be
arranged at strategic locations by
MCC/KIADB. Industries which have
CCTV Cameras in their premises, can

review and inform KSPCB /
MCC/KIADB  regarding  suspicious
vehicles carrying waste  water/solid

waste, so that immediate action can be
taken.

As per the KSPCB Norms and SWM
Rules, 2016, Mangaluru City Corporation
collects only domestic waste from the
industrial units and the hazardous woste is
to be handled by the industry itseir to a
TSDF. MCC deploys two Door to Door
Waste collection tippers of capacity 1.5
ton and 1 ton respectively (Vehicle Nos.
KA 19 AB 5623 and KA 19 AA 7690) for
collection of domestic waste from
Baikampady Industrial Area. These
vehicles make 2 trips a day and cover the
entire industrial area. Additional vehicles
are being deployed on requirement.

A field inspection was conducted jointly
by KSPCB officials and MCC officials on
17.04.2023 in this regard. It wal
instructed to the nearby industries such
as, M/s Adani Wilmar and other nearby
industries, to monitor any such instances
of illegal dumping of any kind of waste
using their CCTV cameras and share the
copy of recordings with KSPCB and
MCC to take necessary action. Also,
MCC has installed CCTV camera at two
locations in the Baikampady industrial
area and is willing to increase the number
of CCTV camera installations if required.

- MCC has to take action for treatment

and disposal of sewage generated from
the un sewered areas around the
Baggundi lake and MSEZ ,RR, colony,
Angaragundi, Kudumbur village and
surrounding area as sewage from these
areas enter in to the open drains in
Bykampady industrial area ultimately
joining the water bodies .In sewered
areas too, the missing links and gaps
shall be identified and connected
immediately to UGD leading to terminal
STP and report compliance to KSPCB.

i)As  per the request of the
Commissioner,MCC to MD, KUIDFC

appoint the same consultant who are
working with MCC since 2014 for the
Preparation of DPR and Execution of
UGD works of Mangalore,M/S Tractebel
Engineer has been appointed as
consultant for the preparation of DPR by
KUIDFC

i) MSEZ, RR, Colony up gradation of
Sewage System in RR Colony with
Construction of 1.5 MLD SBR type STP
awarded on 16-02-2023 work under
progress through KUIDFC.

iii) Angaragundi and Kudumbur DPR is
being prepared and under finalization. For
the construction of 2 wet wells, land has
to be reserved. At Angaragundi KIADB
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land has been identified and for |
Kudumbur layout land has becen |
identified. Same lands to be reserved in |
| the name of MCC for the construction of |
wet well. é
iv) Around Baggundi lake in Kulai area
already there is existing sewage system.
One wetwell which was not functioning |
properly earlier has been made functional |
by replacing pumps. Now Sewage is not |
| bypassed to storm water drain. |

Commissi

Mangaluru ity Corporation
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‘ ANNEXURE-15
KARNATAKA INDUSZSOAL AREAS DEVELOPMENT BOAF

(A Government of Karnataka Undertaking)
Zonal Office, Baikampady Industrial Area, Mangaluru - 575 011
Phone : 0824-2409869, 2407779, 2408879 Telefax : 0824-2407779, 2408879
Website : www.kiadb.in  email: domangaluru@kiadb.in / asmir@kiadb.in

No: KIADB/MNG/Tech/EE/MUDA/ 1294  12022-23 Date:o &- [2- 2022~

The Commissioner,
Mangalore City Corporation,
M.G. Road, Lalgagu,
Mangalore.

Dear Sir,

Sub:  Meeting of Joint Committee along with other members in the
matter of OA No. 307/2022 for preparation of Action Plan - reg.

Ref: This Office letter No. KIADB/MNG/T ech/EE/Bai/lKSPCB/1397/
2021-22 Dated 30-03-2022.

With reference to the above subject, Hon'ble The National Green Tribunal,

) Principal Bench, New Delhj in its order on 21-11-2022 has mentioned conclusions and

recommendational. In the above it has been recommended in SI.No. (5) & (6) that as

there is no UGD & STP in Baikampady Industrial Area to take care of sewage / sullage

discharge from various establishments. Action has to be initiate to provide a proper UGD

system with terminal sewage treatment plant. As per the NGT Court sanction proper

estimate should be prepared by MCC & KIADB and funds has to be released by Urban
Development Department, Government of Karnataka & CEO, KIADB.

In out leter vide reference no this office requested to submit proposal for UGD &
STP for Baikampady Industrial Area. Once again we request your kindself to submit
detail estimate for UGD & STP for Baikampady Industrial Area.

/ Yours Afaithfully
iy

e By - Sy

Executive Engineer(l/c)
S KIADB, Mangaluru

Copy to :
1) The Environmental Officer K.S.P.C. - Regional Office, Mangaluru — for

information
2) Office copy.
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KARNATAKA INDUSTRIAL AREAS DEVELOPMENT BOAR

(A Government of Karnataka Undertaking)
Zonal Office, Baikampady Industrial Area, Mangaluru - 575 011
Phone : 0824-2409869, 2407779, 2408879 Telefax : 0824-2407779, 2408879
Website : www.kiadb.in  email: domangaluru@kiadb.in / asmir@kiadb.in

No. KIADB/MNG/Tech/EE/MUDA! [4 (4~ 12022-23 _ Date:/4-02-24 25

The Commissioner, / A
Mangalore City Corporation, =2 [ 7~

M.G. Road, Lalgagu, P

Mangalore. o

Dear Sir, - .
Sub:  Meéting of Joint Committee along with other members in the matter of
OA No. 307/2022 for preparation of Action Plan — reg.
Ref: 1)  This Office letter No. KIADB/MING/Tech/EE/Bai/KSPCB/1397/
2021-22 Dated 30-03-2022.
2)  This Office letter No. KIADB/MNG/Tech/EE/MUDA/1394/2022-23
Date: 08-12-2022.

e e e

With reference to the above subject, Hon'ble The National Green Tribunal,
Principal Bench, New Deihi in its order on 21-11-2022 has mentioned conclusions and
recommendational. in the above it has been recomimended in SI.No. (5) & (6) that as
there is ro UGD & STP in Baikampady Industriai Area to take care of sewage / sullage
discharge ftom varicus esiablisnmenis. Aciion ilas 10 be initiate to provide a proper uGD
system with terminal sewage treatmnent plant. As per the NGT Court dfrection proper
estimate should be prepared by MCC & KIADB and funds has to be released by Urban
Development Department, Government of Karnataka & CEQ, KIADB.

In our letter vide reference (1; & (2) this office requested to submit proposal for
UGD & STP for Baikampady Industrial Area. Once again we request your kindself to

submit detail estimate for UGE & ST for Baikampady industrial Area.

A PR
X LN 37/ Yours faithfully
s L3 ikl
3 I£.4.0 2023 NSRRI LAY
W Executive Engineer(l/c)

ymDB, Mangaluru

nformatiaon
2) Oflice copy
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25581383, 2558911
%a 25588151, 25588270
25588142, 25586520

" g0t Fax : 080-25586321
Bechesr | E-mail : ho@kspcb.gov.n
ety [ Website : http://kspcb.gov.in

B0 iln & %m@gj@ vlot e L¥
Karnataka State Pol n Contrel Beard
“Zorouy=g", 1008 5S¢ HEan, 80.49, tufraene, tdondads - 560 001, smerids, 1nod
"Parisara Bhavana”, 1st to 5th Floor, # 49, Church Street, Bengaluru - 560 001, Kamataka, INDIA

NO.KSPCB/ CNP/KIADB-CETPS/TO2MS/2019-20/ 7

The Chief Executive Officer,

 Exacitive O1 ¢ 6 AUG #7119
KIADB, Khanija Bhavana, *
Race Course Road, &, . 1?053 s

et
-

L b
Sir,
-Sub: Setting up of CETP and other Environmental facilities at the KIADB Industrial Estates ~
Reg. .
Ref:1) Writ Petition filed in the Honourable Supreme Court No. 375/2012
2) Proceedings of the meeting held on 2.7.2018 under the chairmanship of Principal
: Q Secretary to Govt,, C&I Department.
/&(\" 2) The Board Office letter No. 4533 dated 05.12.2018.

With reference to the above it is to be informed that it was decided in the meeting held on
2.7.2018 under the chairmanship of Principal  Secretary to Govt., C&I Department, where in it was
. _ directed to KIADB to comply with the directions of the Honourable Supreme Court and to set up the
T X gETes at all the estates developed by KIADB. It was also informed to KSPCB to identify the Estates
\T‘}' e CETPs are required. Accordingly a letter was sent by KSPCB on 5 December, 2018 as

MBw vide reference 2. The copy of the same is attached herewith.

You are hereby requested to send the compliance and planning on the above matter at the
earliest.

Yours faithfully,
Member Becretary

“‘{fgw

L
b

dEA" AVOID USE OF PLASTICS BE 'ECO" FRIENDLY
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262 ANNEXURE-18

Proceedings of the Meeting held on 02.05.2023 at 11.30 PM, at Meeting Hall, Zilla
Panchayat Dakshina Kanndad District to discuss the action plan submitted by the
Urban Local Authorities in the matter of Hon’bel NGT direction with respect to the
NGT matter of OA No. 307/2022.

Officers present at the meeting

Dr. Kumar, 1as Chief Execuive Officer(CEO)
Zilla Panchayth, Dakhina Kannadd district

Sri. Channabasappa K., kas Commissioner, Mangaluru City Corporation.

Dr Ravi D.R Environmnetal Officer, KSPCB

Sri Dattatreya . | Development Officer, KIADB

Sri D Manjunathayya DPD, KUIDFC

Smt Sushmitha Deputy Director, CRZ

Sri Chandrashekar, Executive Engineer, KWSSB

Sri Narendra Babu Executive Engineer, Water Supply (Engﬁféering
Division), Zilla Panchayth.

Sri Vivek C G DEO,KSPCB _

Smt Deepthi N AEE (Env), MCC B

Sri. Sharth Gowda Executive Engineer (Engineering Division}, MCC i

Sri Karthik Shetty Assistant Executive Engineer (Engine‘;.;r."i ng |
Division), MCC

Sri Jayaprakash Consultant, KUDCEMP

Preamble: The Hon’ble National Green Tribunal, Principal Bench, New Delhi has passed
an Order in the matter of OA N0.307/2022 on 21.11.2022 where the Tribunal has
directed the concerned Departments to submit the action plan for preventing entry of
sewage into the Gurupura River and also for proper solid waste management system to
the Mangaluru City Corporation (MCC), Baikampady industrial area, and area
around the Baggundi lake such as, MSEZ RR colony, Angaragundi and
Kudumbur villages.

1.

In view of above, to discuss the compliance status to the NGT order dated
21.11.2022, a meeting was held with all concerned inline Departments at Mezating
Hall Zilla Panchayat Dakshina Kannndad on 02.05.2023 at 11.30 AM uncer the
Chairmanship of the Chief Execuive Officer(CE0),Zilla Panchayth, Dakhina
Kannadd District

During the meeting, CEO, Zilla Panchayat has sought the present status of
compliance report submitted by ULB/Grama Panchayth which needs to be
submitted to NGT in the matter of OA No. 307/2022 through Joint Conimitzee.

The Environmental Officer, KSPCB has informed that, the Mangluru City
Corporation, Town Panchayat, Bajpe and Jokatte Grama panchayath have
prepared the action plan in compliance to the NGT order. The actior. plan included
providing UGD net work along with STP, quantity of sewage generation, solid
waste management etc.

"

"
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8.

10.

11.
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The compliance report to be submitted by KSPCB was also discussed and it was
informed that the KSPCB has already initiated action against the indsutries which
are habitual violators.

The action plan submitted by each of the local body and KSPCB was sent to all the
joint committee members through email for necessary
comments/suggestions/observations and is pending for signature of the Joint
Committee members constituted by the NGT in the matter of OA No. 30 7/2022.

He further added that, members of the joint committee have suggested to include
the time frame for the completion of all proposed project, indicated in the action
plans submitted by each ULB,by specifying the date of inception and completion
of the project. One of the joint Committee member (CPCB representative) also
suggested to have field visit before finalizing/signing the report by the joint
Committee members.

The CEO, Zillla Panchayat has expressed their apprehension regarding giving time
frame in the report to be submitted to the joint committee member, as it requires
preparation of DPR, finalization of total project cost, obtaining approva! from the
Governmnet (UDD/DMA) for the project Cost etc and involves the financial
approval and told that exact time frame with date of inception of the project can
only be given, once the fund is released from the Government /concerned
Department.

The Commissioner, MCC, has informed that, for all the projects mentioned in the
Action plan, the DPR will be completed by May 30th, 2023 and the same shall be
submitted immediately to the Government for obtaining necessary approval and
for financial support.

Further, for the treatment of Sewage generated from the areas of Angaragundy,
MSEZ RR Colony and Kudumburu Village, the MCC has submitted the action plan
for the establishment of the STP in coordination with KUIDFC. The KUIDFC
officials who were present during the meeting have informed that there is
proposal of-establishing 1.5 MLD STP at RR Colony and the sewage generated
from the area of Angargundy and Kudumburu village will be pumped into the STP,
through a wet well proposed at Angaragundy.

However, the Environmental Officer has expressed a pprehension on the proposed
location identified by KUIDFC Officials, for establishment of wet well by the
KUIDFC as the total area is a marshy land and any construction activity in that
location will damage the ecosystem and also the area is not suitable for any
construction activities, as location is sensitive from enviornmnetal perspective.
He also informed that there is a land at KIADB Industrial area, as identified by the
KIADB Officials, near M/s. Ruch Soya industry and Part of KIOCL land, where the
construction of Proposed STP can be taken up and suggested to identify some
other place for wet well construction.

With respect to providing sewage Treatment Plant in KIADB industrial area
Baikampady, KIADB has not submitted any proposal, as directed by the NGT.

"
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12.The issue of illegal dumping of solid waste is discussed by the Enviiornmnetal
Officer, KSPCB and it was informed that there is a regular dumping of Municipal
solid waste and C& D waste in the ODC road and Jokattte road and needs to be
checked by MCC and Jokatte Gram Panchayat. There is also an observation of
regular burning of solid waste in the illegal dumped area, where plastic is fired,
which causes serious enviornemnetal problem.

13.In Reply, the Commissioner, MCC has informed that, MCC has already installed two
CCTV cameras at ODC Road of Baikampady Industrial area to monitor the illegal
dumping. Further lot of black spots are there on these roads and also the workers
coming to industrial area are littering the solid waste on road side regularly, the
Commissioner, MCC has directed the KIADB officials to provide the facility to
segregate the solid waste by providing proper bins in the area, with the help of
industrial association for ensuring proper segregation of solid waste before
handing over to MCC

14. For the issue of establishing C&D processing facility by MCC, the Commissioner,
MCC has informed that, as of now there are no designated C&D waste processing
facility in Mangaluru and this is also one of the reasons for this illegal dumping of
waste on the road side. About 10 Acre land was identified in the Pacchanady MSW
site for handling the C&D waste and the DPR of the proposed project is under
preparation.

15.The Environmental Officer informed that, in Industrial area many plots are
illegally used for the accommodating industrial workers from where there is
generation of huge quantity of sewage and solid waste, which is creating pollution
of the surrounding area, which needs action from KIADB authorities.

16. Further, the Environmental Officer, KSPCB has informed about the action taken
against the violating industries, which are habitual violators. He informed that, the
Board has already issued the closure directions to three industries and
recommended for issue of Closure Order for two industries and issued the Notice
of Proposed Directions to four industries. Apart for issue of Closure Direction, it
was also recommended to impose Environmental Compensation to seven
industries and to file Criminal case against Seven Industries.

17. During the discussion, the issue of maintaining minimum water flow in the river
was also discussed to achive dilution and to ensure health of aquatic life. The
Executive Enginer has informed that the water level in the dam is 1.5 ft below the
crest gate.

18. For the issue of pollution at downstream of Marvooru vented dam, the CEO, ZP has
expressed that, as the river water level at upstream of the dam has decreased and
is below sea level hence, the release of fresh water to the downstream of river is
not possible, but he asked the KSPCB officials to come with a proper technical
report by the subject expert with respect to enhance the Dissolved Oxygen level in
the Downstream of the Gurupura river by adding Chemicals or providng aerators
with all its feasibility in terms of method, quantity, cost and implications.

19. When enquired about the construction of proposed pipeline to discharge the STP
treated water at Pacchandy, into the downstream of the vented dam, the MCC

NG

175



265

officials who were present during the meeting have informed that 70% of pipeline
laying work has been completed. The balance will be completed within one month.

20. The Executive Engineer PRDE has expressed his apprehension of worsening of
pollution of river water at downstream of the vented dam due to release of
untreated sewage. But the Commissioner, MCC has clarified that, at any given
point of time, only secondary treated water from the STP located at Pacchandy
will be released into the down stream of the dam and not direct sewage.

21.On the action plan submitted by the Jokattte Grama Panchayat, the CEO, ZP has
informed that, as of now individual septic tank were provided by individual house
holds and once these pits are filled, the waste sludge is being taken to FSM plant
through the cess pool tankers for the treatment and diposal. Only management of
Grey water is the matter of concern and needs to be addressed.

22.To this PDO Jokatte has informed that, action plan was prepared and submitted
for the construction of community Septic tank and Soak pit for the cluster of house )
holds for the treatment of Grey water. But informed that the land is yet to be
identified for the project.

23.The CEO ZP has directed the EO, Taluk Panchayat and PDO Joktatte to immediately
identify the land (Government or Private) for the proposed project and assured
to release required fund for the project through the Swachh Bharath Mission.

24. The KUWSSB officials have informed that, for Bajpe Town Panchayat action plan
for providing UGD with Terminal STP was prepared ad submitted in compliance
to the NGT directions but the TP Bajpe has to pay Rs. 10 Lakh for the preparation
of DPR. Once the fund is released action will be initated for the preparation of DPR.

25.The Environmental Officer, KSPC, has raised the issue of dumping of soil
embarkment at Kuluru Bridge by the NHIA Authorities for ongoing Bridge
construction projectand said that aimost 60% of the river was blocked which will
adversely influence the river water dynamics along with change in the water

quality.

After detailed discussion following directions were given to the concerned Department
by the Chairman of the meeting;

* Installation of CCTV cameras at Jokatte Road to monitor the illegal dumping of
solid waste (MSW & C&D) (EO, Taluk Panchayat & PDO Jokatte).
* Filing case against the vehicle owner who are involved in the illegal dumping of
the solid waste. (Action:EOQ, Taluk Panchayat & PDO Jokatte).
¢ Identifying the land (either Government or Private) for proposed project of
Community septic tank and Soak Pits, as submitted in the Action Plan for Jokatte
area for treatment and disposal of grey water(EO, Taluk Panchayat, PDO,
Jokatte).
e Clearing of legacy waste with proper segregation in the Jokatte area and handing
over the plastic waste to MRF (Action:EO Taluk Panchayat & PDO Jokatte).
» Constitution of joint monitoring team to monitor the illegal dumping of Solid
Q waste at ODC road and Jokatte area.( Action:MCC & Jokatte GP).
(w“/

176



266

* Action against the illegal accommodation in the designated industrial plots and
also violation of the agreement by the Industrial plot owners for using the plot for
different purpose, other than the purpose for which it is specified in the agreement
(Action:KIADB).

e Communicate the Chief Officer, Bape TP with respect to the release Rs 10 Lakh
amount to KUWSSB for the preparation of DPR fro providing UGD with terminal
STP fro the Bajpe town Panchayat.(KUWSSB)

e Write letter to NHAI official regarding the construction of soil embarkment and
obstruction for river flow (Action:KSPCB).

* To conduct one time drive to clear the solid wastes dumped in the Baikampady
industrial area, ODC road and Jokatte area with Industrial association(Action :
KIADB, Jokatte GP and MCC).

* Finalising the location for establishment of wet well and Sewage Treatment Plant
for the treatment of sewage generated from Angaragundy village, Kudumburu
Village and RR Colony (Action: KUIDFC and MCC).

 Finalising the location for establishment of wet well and Sewage Treatment Plant
for the treatment of sewage generated from Baikmapdy Indsutrial area in with
KSPCB officials( Action:KIADB, KUIDFC).

e To carryout Survey and identification of encroachment of CRZ area in the
Baikampady Industrial area and near A] Institution and action against the
encroachment (Action:RD CRZ).

e Providing facility in the industrial area for proper segregation of solid waste (Wet
and Dry) with the help of Industrial Association, before handing over to MCC.(
Action:KIADB).

%

Commissione
Mangaluru City Corporation Dakshina
&

anchayat
nada District
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